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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL, PRINCIPAL
BENCIH, NEW DELHI

ORIGINAL APPLICATION NO. 433/2027

/ AW

IN THE MATTER OF:

Pateshwari Prasad Singh

State of U.P. & Ors. ...Respondent

COMPLIANCE REPORT BY WAY OF AFFIDAVIT FILED ON BEHALF
OF PRINCIPAL SECRETARY, IRRIGATION AND WATER RESOURCES
DEPARTMENT. UTTAR PRADESH. REGARDING DETERMINATION OF
FLOOD PLAIN ZONE OF RIVER SUAV, IDENTIFICATION OF
ENCROACHMENTS ON THE SAME, AND REMEDIAL MEASURES FOR
REJUVENATION OF RIVER SUAV, IN COMPLIANCE OF HON’BLE
NGT. PB ORDER DATED 15.04.2025

Most Respectfully Showeth:

I, Anil Garg, S/o Shri Ratan Garg, Aged About 54 years, working as Principal
Secretary in Irrigation and Water Resources Department, Ministry of Jal Shakti,
State of U.P. having office at Lucknow, the deponent herein do hereby solemnly

affirm and state on oath as under: -
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- That deponent is well conversant with the facts and circumstances of the
case.

9

. That the present affidavit is being filed in compliance with the Hon’ble
Tribunal’s order dated 15.04.2025, passed in Original Application No. 433 of
2022, specifically in response to the determination of the flood plain zone of

river Suav, identification of encroachments on the same, and remedial

measures for rejuvenation of river Suav.,

(V5]

. That the Irrigation and Water Resources Department takes serious note of
the observations made by the Hon’ble Tribunal in its order dated
15.04.2025, particularly concerning the determination of the flood plain

zone of river Suav, identification of encroachments on the same, and

remedial measures for rejuvenation of river Suav.

4. That in of compliance of point-6 of érder of Hon’ble Tribunal, National
Institute of Hydrology, Roorkee (hereinafter also referred as “NIH,
Roorkee”) carried out flood plain zone (FPZ) according to maximum flood
criteria i.e. year 2022 flood data and provided the latitude and longitude of
flood plain zone of River Suav via letter No. SWHD/NIH/2024-25 dated
27.03.2025. A copy of the letter dated 27.03.2025 is annexed herewith as
Annexure-I. That In this report of NIH, it has been mentioned that

“However, it is observed that at several locations there is an exchange of

Slood water from Rapti to Suav River”,

According to data from the CWC gauge site at B

flood in the River Rapti was obse

alrampur, the maximum
rved in 2022, Considering this fact, the

inundation extent has been delineated as the boundary of the flood plain

\
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from satellite data of Balrampur district from 2009 to 2023, That during the
delincation of flood floodplain, the patches that are connected to the Suav

River are considered as floodplain of the Suav River.

N

. That on the basis of the report provided by NIH, Roorkee with letter dated
27.03.2025, Government of UP (GoUP) has notified the flood plain area of

river Suav vide office letter no.151/2025-439/2025-27-f80-4FCN-1832864

dated 08.04.2025. Copy of the office letter dated 08.04.2025 is annexed
herewith as Annexure-II.

. That the above-mentioned notification has been issued in compliance with
the order of Hon’ble NGT, and a new notification based on hydrological
modelling for the flood return period of 1 in 100 years will be issued after
completion of the FPZ exercise by NIH. The inundation extent
corresponding to a 100-year return period flood (estimated from rainfall and
convolution with SUH) using the HEC RAS hydraulic model will be carried

out. That all data and resources required from the department have already
been provided to NIH.

That on the basis of maximum flood, data provided by NIH, Roorkee, stone
boundary pillars at a distance of 200 meters longitudinally have been fixed

in 31 Km. (Km. 89.000 to Km. 120.000) which covers distt. B

alrampur
Nagar Palika.

8. That as far as the identification of the encroachment on the same and also

the remedial measures taken for rejuvenation of river is concerned, as per the

notification of Ministry of Water Resources, rive

.w,,ll:c_:j‘uvcnation dated 07.10.2016 under section 6(3), 20, 24, 33, the nodal

\

r development, and Ganga
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ageney for the same has been mentioned National Mission for clean Ganga.

A copy of the notification dated 07.10.2016 is anncxed herewith as

Annexure-111.

. That a government order has been issued at the level of the Chicf Secretary

for the restoration of small and tributary rivers under the MNREGA program

by the Government Order No. 29 HT10€0 / 76-2-2022/05 A0S 2022

A0W0 dated 05.04.2022 of Namami Gange and Rural Water Supply

Scction-2 and it is mentioned in it that the work of restoration and
rejuvenation will be done through the District Ganga Committee constituted

at the district level. Copy of the order dated 05.004.2022 is annexed
herewith as Annexure-1V.

10.That experts have also been appointed for the restoration and rejuvenation of

small and tributary rivers under the MNREGA program and other projects
by the Government Order No. 365/76-2-2022-05 TH061/ 2020 T0T0 dated

20.07.2022 of Namami Gange and Rural Water Supply Section-2. A copy of
the order dated 20.07.2022 is annexed herewith as Annexure-V.

I1.That in the letter issued by the Commissioner Rural Development

Department, Uttar Pradesh on 14.06.2023, the details of the rivers

rejuvenated by them in the financial years 2020-21 and 2021-22 h

mentioned. A copy of the letter dated 14.06.2023 s
Annexure-V]

ave been

annexed herewith as

12. That in continuation of the above in reference to the Suav river in
Balrampur district, the Additional Chief Secretary, Rural Development
Department and Principal Secretary, Namami Gange and Rural Water
upply Department were requested to take

action for the restoration and

\
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rejuvenation of the Suav river through Order No. 10 NGT / 25-27-F8-4-8
(Writ) NGT / 2022-¥10 Ts10-1832864 dated 26.06.2025 and a copy of it has

been sent to the District Magistrate Balrampur. A copy of the order dated

26.06.2025 1s annexed herewith as Annexure VIIL

13.That in continuation of the order passed in the above-mentioned case on

30.06.2025, a scparate letter has also been sent directly to the District
Magistrate, Balrampur vide letter number-800/25-27-{4-4-8 (Writ)
NGT/2022-¥10 TH0-1832864 of Irrigation and Water Resources Section-4

concerning the revival of the Suav river. A copy of the letter dated

30.06.2025 1s annexed herewith as Annexure-VIII.

14. That for the identification of encroachments in the flood plain zone of Suav
river a joint committee of Junior Engineer of Irrigation Department,
Revenue Staff of Irrigation Department and Revenue Staff of District
Balrampur have been formed by Sub Divisional Magistrate, Balrampur

Sadar via letter no.176/ngt-suav river/2024-25/ dated 22.05.2025.

15.That it is humbly submitted that the Identification of encroachments work
under the supervision of the district administration is under progress as per
the communication received from Sub Divisional Magistrate, Utraula via
letter 1no.848/ngt-suav river/2025/ dated 21.5.2025 and Tehsildar
Dumariyagani, Distt.-Siddharthnagar via letter n0.47/2025- 26/ dated
04.06.2025. A copy of the letter dated 21.05.2025 and 04.06.2025 is

annexed herewith as Annexure 1X.
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16.That for the compliance of point 7 of the order of the Hon’ble Tribunal,
removal of encroachments in the flood plain Zone of Suav River is mandate
for District. Magistrate Balrampur and Exccutive Officer, Nagar Palika,
Balrampur. Exccutive Engincer, Saryu Drainage Division-2, Balrampur
informed to Exceutive officer Nagar Palika, Balrampur for the removal of
encroachments in the flood plain zone of Suav River via letter

n0.-576/SDK-2blp/ngt/ dated 02.06.2025. Copy of the letter dated
02.06.2025 is annexed herewith as Annexure-X.

17.That the Irrigation and Water Resources Department is fully committed to
ensuring strict compliance with the flood plain zone & its encroachments,
and the directions of the Hon’ble Tribunal. Further it is submitted that the
continuous monitoring and enforcement drives will be undertaken to

determination of flood plain zone of river Suav, identification of

encroachments on the same and appropriate remedial measures in Balrampur
and across the State.

DEPONENT
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Verification

Verified at___ \\ w0

on Qj_—/_(q‘_"l?‘gé that the contents of the

affidavit are truc and correet to the best of my knowledge and as per the

official records and nothing material has been concealed therefrom

DEPONENT

above

Solemnly affired before me in office today

:::hms' A - \,m./a»}ﬁ“% ....... \ B’\)\C[OL{W

| have satnshec Ny <0l 4N R7 amnt \c{
n

depart cl"li W
V/rL Q.a which have béen tead - S
and

xplained by me
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Annexure-1
11003 . |

caawf&aw‘mjmm. A frmm f i Weare fanemn,

% 3 T yrvey 9t e
A W, $-247 667 T 7/% I
National Institute of Hydrology Ul ras
{A Governmen: of India Sociaty tnder iMinistry of Jal Shaktj, Ty ool
Bepanment of Water Resources, R.O. & GR.

Phone ; 491 -1332:272108,272105
v Nk

Jaivigyan Bhawan, Roorkee - 247 667, {Uttarakhang) INDIA Won
: : Web_:

{An IS0 5204 ; 2018 Centfind Orguntzation)

1 AKee.gov.in
No. SWHD/NIH/2024-25
. Date: 27 March, 2025
Superintending Engineer, Drainage Circle '
rrigation & Water Resources Department
Uttar Pradesh
Gonda

Sub.: Progress Teport regarding Flood plain zone delineation for river Suav.

Ref.: Your Letter No. 1314/DMG/NGT dated 11/3/2025

Sir,
With reference to above cited |
of Suav River” is enclose

satellite imageries for ma

etter, the progress report for
d herewith. The flood plain has been
Ximum observed inundation,

o

“Flood plain zone delineation
delineated on the basis of

With Regards,

Giv”

Head, Surface Water Hydrology Division
National Institute of Hydrology, Roorkee
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e
, | - Progress Report
Flood Plain Zone (FPZ) Del_ineétion of
the Suav River
E v

|

IPESV

s

g
30 g g
National Institute of Hydrology
Jal Vigyan Bhawan, Roorkee (Uttarakhand) — 247667

March, 2025

' | Page90f116




1005
| Contents
1 NTRODUCTION 1
3 STUDY AREA AND OATA i 4
et 4
4 FLOOD PLAIN OELINEATION .ot 5
4.1 Satellite Based Approach e B
42 ASSUMPTIONS AND L.IIVIITATIONS ..................................................... 6
5 SUMMARY AND FUTURE PLAN ..o 7
)

| o . Page 10 of 116



1006

LIST OF FIGURES
n extent map of Balrampur district [2009-2023) ...~ 3
m flood inundation extent of satellite data (RSACUP).............. 5

. Page 11 of 116



1007

List of Abbreviation

rm“
W“‘“M
2D Two Dimensional T
_-_-EV-V_CE“_'“ Central Water Commission
_-—_D-E_M'_'_“ Digital Elevation Mode!
 ESRI Environmental Systems Research Institute ]
| FABDEM | Forest And Buildings removeq Copernicus DEM T
_-_-_FEFA_-_'— Flood Frequency Analysis i
[ FPZ | Ficodmian Zoning )
_-_-_G:&_D-_—_' Gauge and Discharge T
_-__E!-EV_*-—' General Extreme Value
GIS Geographic Information System
h—__-(i-o_-ﬁ— Generalized Logistic
HEC Hydrologic Engineering Centre
HFL Heights Flood Level
_-_-_._H_C_)—'_'_"H_ydrological Observation
_-_-_:Iﬁ(_:—___" Joint Research Centre
W National Green Tribunal
NRSC National Remote Sensing Centre ]
PT3 Pearson Type-l||
_-_-_QES Quantum Geographic Information System
RAS River Analysis System L .
RSAC-UP Remote Sensing Applications Centre, Uttar Pradesh .
_-—-_gal_—__‘mndia
USACE US Army Corps of Engineers T
ows Observed Water Surface
WS Simulated Water Surface ]

Page 12 of 116



1008

1 INTRODUCTION

of Manipur, Rajasthan, Uttarakhand,
enacted the legisiation.

The Chief Engineer, Saryu Project -Ii has
Roorkee to Carry out the study' for
Irrigation'& Water Resources Depa
Suav to Hon. NGT as defined und

approached National.lnstitut'e of Hydrology
“Flood plain zone delineation of Suay River”. The
rtment, UP has to identify flood piain zone of river-

done considering following:

* No measured hydrological data are available for river Suav.

* During high flood of river Rapti, inundation happens up to river Suav around

o | Page 13 of 116
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Baltrampur district.

Subzone 1(f) by Kumar et al (2003) will also be y
for 100 year return period. This apprdach was u

submitted report of committee on 16.05.2023.

sed to estimate design flood
sed in the earlier committee

The Inundation extent form satellite data of Ball:ampur district from 2009 to 2023
as shown in Figure 1.1 is available from

3. The Survey of India (SOI) will provide the 1

m contour map and Digital Terrain
Model (DTM). River cross

-section will also be Surveyed physically. The'

. : ' Page 14 of 116
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¥ areas which are Predominately connected
d plain of Suay river.
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Inundation Extent Map of Balra
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NOr i :

mpur District From Year 2009-2023,
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Figure 1.1:Inundation extent map of Balrampur district [2009-2023)
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sing Applicatidns Centre, Uttar

y by the Irrigation and Water Resources Department
Govt. of U.P. and provided to NIH for thig study.

3.1 Data

Following data/ information are used in this study

Centre, Uttar Pradesh (RSAC-_UP)

1 m contour and 1 m grid spacing Di

gital Terrain Model (DEM) from the Survey
of India. | '

River cross-sections by the Irrigation and Water

U.P. The datum is being chea_ckéd and corrected
of India.

Resources Department Govt. of
to MSL and DTM by the Survey

30 m grid spating FABDEM (Forest And Buildi

ngs removed Copernicus DEM) -
for the catchment area. '

| . | S .' Page 16 Of116
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4 FLoOD PLAIN DELINEATION

4.1 Satellite Based Approach

wnr

Figure 4.1: Maximum flood inundation extent of sateliite data (RSAC,UP)

A preliminary ground verifi

cation was performed with irrigation Dept. Further refinement
will be made by comparin

g with exiting topography (1_ m contour). Further the KML file
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are also provided (Annexure-{) for ground truth verification.

4.2 ASSUMPTIONS AND LIMITATIONS

Flood extent covered by satellite depends u

Pon revisit period. cloud cover. River
turbidity. river Seasonality etc. and ciassiﬂc

ation algorithm used.
ther types of flooding.

is possible due to combine
river and overflow from Rapti river.

Cannot Segregate reverine flooding from o

* Flood inundation extent effects of flooding in Suav

6  Page 18 of 116



1014

O SUMMARY AND FUTURE PLAN

of Jun 2025. In the meantime the flood p!

historical flood inundation extent form satellite data from 2009 to 2023,

[.

| 7 | | Page 19 of 116
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Annexure.]

District wise coordlnates of flood mundatlon extent

Dist: Balrampur e e
Left Bank ___Right Bank N -
—— ____\S\I-________
Eastlng Northmg | SN_| Easting, Northing
1 82.102 : 27.488 1] 82.101| -27.487
2 82103 | - 27486 |.. 2] 82.102| 27.485]
3 82105| - "27.4gg 3 82103 | 27484
4 82.105 27.488 -4 82105 | 27483
5 82.107 | 27488 5] 82.104 | 27482
. 6 82.108 27.487 6] 82.102 |  27.483
. 7 82.107 27.486 7] 82100 | 27.484 j
8 82107 | -~ " 27.484 8 82.098 | 27485
9 82.108 27.483 .9 82.096 | 27485
10 82109 |  27.481 | 10 82.095| 27485 |
11 82.109 27.480 11 82093 | 27484 ,
12 82.108 27479 - 12 82093 27484
13 82.106 27478 | 13 82091 |.  27.485
14 82.104 27479 - ] 14 82091 | 27484
15 82.103 27480 15 82.089 | 27484
16 82.101 27.481 16 82.087 | 27.484
17 82,100 27.482 17 82.085 | 27.483
18 82.098 27.483 18| 82.084 | - 27482
_19| | 82097 _27.482 19 82.086 | 27.481
20| 82099 27481 | [ 79 82.086 | 27.480
21 _82.100 127.480 | 21| 82.085| 27479 Co e
22 82.102 27479 22 82.083 27480 |- 7
23 82103 | -~ 27477 1 23 82084 27478 - .
- 24 82.102 27.476 o124 82.086 | 27478
- 25 82.101 27.474 | 25| - 82.087| 27477
1 __-26 82.100 27.473 26 82.089 | 27.477
. 27 82.102 _ 27471 | 27 82001 | 27.477
28 82103 | © 27470 | 28| 82.092 | 27476
29 82.105 | 27470 29 82094 27477 e
30 82.107 27.469 | 30 82004 | 27478 -
31| 82109 27.469 31 82003 | 27480 -
32 82.111 27.469) . ["37T 82085 | 27.480| :
33 82.113 27469 | 33 82.006 | 27.480
34 82.115 27469 | [ a4 82.098 | 27479
35 82.117 27.470 | 35 - 82.008 | 27477
36 82119 | - 27470 |36 82098 | 27475
37| - 8212t - 27479 37 820981 27474
- ) 38 82123 - 27470] - [ 82.098 | - 27.472
.‘ 39| . 82125| 274s9 39 | 82098 27470 .. ..
40 . 82127| — 274e8| | 40| 82099 27489 -
41 82129 | - 127467 41 82.101 | 27.468
42 82.130 27.466 421 82103 |- 27467]
431 82130 27464 | 43 82.105| 27466 : '
, | 9 . Page 21 of116
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7

Dist: Balrampur
Left Bank Right Bank
SN Easting Northing SN [ Easting | Northing |
44 82.129 27.462 44 82.106 27.465
45 82.128 . 27.461 45 82.108 | - 27.464
46 82.126 27.460 46 82.110 | 27.484
47 82.125 27.459 47 82.112| 27.4863
48 82.123 27 .458 | 48 82.113 | 27.464
49 82.122 27.457 49 82.115| 27.464
50 82.121 27.455 50 82116 | 27.465
51 82.123 27.456 | 51 82.118 | 27.466
52 82.125 27.456 52 82120 | 27.466
53 82.127 27.455 53 82122 | 27466
54 82.129 27.454 54 82.124 | 27466
55 82.130 27.453 55 82.125 | 27.465
56 82.132 27.453 56 82.124 | .27.464
57 82.134 27.453 57 82.122 27.463
58 82.136 27.452 58 82.121 27.462
59 82.136 27.451 59 82119 | 27.461
60 82.136 27.449 60 82.117 27.460
61 82.134 27.449 61 82.117| 27.458
62 82.133 27.448 62 82.116 |. 27.457
63 82.132 27.446 63 82115 | 27.455
64 82.132 27.444 64 82.115| 27453
65 82.133 .27.443 65 82.114 27.451
66 82.133 ' 27 441 66 82.114 | 27.450
67 82.134 27.440 67 82.116 27.449
68 82.134 27.438 68 82118 | 27.449
69 82.133 27.436 69 82.120 27.449
70 82.132 27.435 | 70 82.121 27.451
71 82.131 27.433 71 82123 27452
72 82.131 27.431 72 82125 | 27452
73 82.133 27.430 73 82127 | 27.451
74| - 82134 27.431 74 82127 | 27.449
75 82.134 27.433 75 82.128 |  27.448
76 82.134 27.435 76 82127 | 27.448
77 82.135 27.437 | 77 82126 | 27.444
78 82.136 27.438 78 82126 |  27.443
79 .82.138 27.439 79 82.127 |  27.441
80 - 82.139 27.441 80, 82.129 [ 27.440
81 82.141 27.441 81 82.131 27.439
82 82.143 27 441 82 82.130 [ - 27.438
83 82.144 27.439 83 82.129 | 27.436
84 82.144 27.438 84 82128 | 27.435
85 82.144 127.436 85 82.128 | 27.433
86 82.145 27.434 86 82128 | 27431
87 82.146 27.433 87 82129 | 27430 | °
88 82.148 27.434 - 88 82.120 | 27428
89 82.149 27.436 89 82130 | 27.427
90 82.151 27.437 90 82.132 | 27.426
10
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Dist: Balrampur :
- Left Bank ; _ Right Bank
SN Easting | Northing SN | Basting __ ['Northing |
91 82.152 27.438 91 82.134 | 27427
92 82.154 27.439 92 82.135 27.428
93 82.156 27439 93 82.136 27.429
94 82.158 _27.440 94 82.137 27.431
g5 - 82.160 27.440 95 82.137 27.432
96 82.161 | - 27.438 96 82.138 27.434 |.
97 82.162 27.437 87| 82139 27438
98 82.162 27.435 98 82.140 27437 .
99 82.162 27433| - [ g9 © 82.141 27.435 |
100 82.163 27.432 100 82.141 27.434
101 82.165 27431 | 101 82.141 27.432
102 82.167 27.431 | 102 82.142 27.430
103 82.169 27.430 103 82.143 27.429
104 82.170 27429 - [104 82.145 27.429
105 82.171 27.428 105 82147 | "27.430] o
| 106| - 82172 27.426 106 82149 . 27431 . ... 2
107 _ 82171] 27425 107 | 82150 |- ~ 27432 | cL TR
108 82.170 | - 21423 108 82.152 27.432 | BN
109 82.170 :27.421 1109 82.154 27.432
10| 82171 '27.420 110 82.156.| 27.432
| 111 82173 | ' - 27.420 111 82.158 27.431
112 82.175 27.421 112 82.157 27.429
113 82176 | . 27.421 113 82.156 27428 | - . -
114 82.178 27.421 114 82.156 27.426
115 82.180 27.420 115 82.157 27.425
116 82.182 | - 27.419 © 1116 82.159 27.424
117 82.183 | 27.417 117 82.161 | . 27.424
118 . 82183 27.416 118 82162 | 27425
119 82.184 27.414 119 82.163 27.427 |
120 82.185 27.413 120 82.164 27.428
121 82.186 - 27.414 R 82.166 27.429
122 82187 . 27416 122 82.168 | -27.428
123 | - 82.188 27.418 123 82.168 | 27.427| -
124 82189 | . 27419 124, 82.168 27.425
125 82.191 27420  [125 82.167 27424 .
126 82192 | . 27.421 126 82.165 | 27.425| oY
127 82.194 27421 |27 82163 |- 27.424| . o
128 82.196 27.421 " 128 82.162 27.424
129 . 82198 | - 27422 129 82161 27422
130 82.200 127.422 130 . 82162 27.421
131 . 82.201  27.423 131 82.163 27420 -
132 82.201 27.425 132 __82.165 27.419° -
133 82200 - 27.426 1133 82.167-| '27.419
134 .82.200 | . 27.428 134 82.169 27419
135 . 82.202 1 27.429 135 - 82.170 27.417
136 | 82202 | = 27430 136 '82.172 27.416
137 82.202 |- 27.432 137 82.173 | 27415,

o - Page 23 of 116



-

101

f

9

Dist: Balrampur

Left Bank
SN Easting Northin
138 82.201 27.433
139 82.199 27.433 |
140 82.197 27.433 |
141 82.195 27.433
142 82.193 27.433
143 82.191 27.433
144 82.189 27.434
145 82.187 27.435 |
146 82.185 27.435
147 82.183 27.435
148 82.182 27.433
149 82.180 27 434
150 82.178 27.435
151 82.178 27.437
152 82.177 27.438
193 82.175 i27.438
154 82.173 27.439
155 82.171 27.440
156 82.172 27.441
157 82.172 27.443
158 82.170 27.444
159 82.168 27.444
160 82.167 27.444
161 82.166 27.446
162 82.167 27 447
163 82.169 27.448
164 82.170 27.450 |
165 82.172 27.450
166 82.173 27.449
167 82.175 27.448
168 82.177 27.447
169 |  82.178 27.446
170 82.180 27.445
171 82.181 27444
172 82.181 27.442
173 82.182 127.441
174 82.183 27.441
175 82.185 27.441
176 82.187 27.440
177 82.189 27 440
178 82.191 27.441
179 82.193 27.441
180 82.195 27.442
181 82.197 27.443
182 82.198 27.444
183 82.198 27.445
184 82.196 27.447

12

| Right Bank
SN_| Easting Northing
| 138 82174 | 27.413
139 82.176 27.412
140 82177 27.411
141 82179 | 27410
142 82.181 27.410
1 143 82.183 | 27.409
144 82.184 27.410
| 145 82.186 27.410
146 82.188 27.410
147 82.190 27.410
148 82.192 27.409
149 82.193 27.409 )
150 82.194 | - 27.410
151 82.195| 27.411]
152 82.197 27.410
153 82197 |  27.409
154 82.197 27.407
| 155 82.197 27.405
156 82.199 27.404
157 82.201 27.404
158 82.203 27.404
159 82205 | 27.403
160 82.206 27.404
161 82.208 27 405
162 82209 |  27.406
163 82.210 27.408
164 82212 | 27.408
165 82.214 | 27.408
166 82.215 27.407 |
167 82.217 27.408
168 82218 |  27.408 |
169 82.219 27.406
170 82.220 27.404
171 82.220 27.403
| 172 82.219 27 404
173 82.217 27.400
174 82.216 | 27.399
175 82.214 27.398
176 82212 | 27397
177 82.210 27.398
178 82.209 27.397
179 82.207 27.398
180 82.205 27.397
181 82204 | 27.396 |
182 82.202 | 27.395
183 82.200 27.394
184 82.200 27.392
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5
Dist: Balrampur
Left Bank Right Bank
SN Easting Northing . SN Easting Northing
232 82.255 27.437 1 232 82.239 27.370
233 82.257 27.438 233 82.239 27.36&
234 82.259 27.438 234 82.241 27.36&
235 82.261 27.438 235 82242 27.368
236 82.263 27.437 | 236 82.243 27.366
237 82.264 27.436 | | 237 82.244 27.365 , N
238 82.265 27.434 238 82.246 27.363 '
239 82.266 27.432 239 82.247 27.362
240 82.266 ‘ 27 431 240 82.249 27.362
241 82.267 27.429 | 241 82.251 27.364
242 82.268 27.428_ 242 82.252 27.365
243 82.269 27.426 | 243 82.252 27.367
244 82.270 27.425 | 244 82.250 27.368
245 82272 27.424 245 82.249 27.369
246 82.274 27.425 246 82.251 27.370
~ ' 247 82275 27.426 | 247 82.253 27.370
) | 248 82.276 27.428 248 82.255 . 27.369
249 82.276 27.430 249 82.25665 | 27.36878
250 82.277 27.431 | 250 82.25862 [ 27 36834
| 251 82.278 27.433 251 82.26059 | 27.36797
252 82.279 27.435 252 82.26257 | 27.36787
253 82.280 27.436 | 253 82.26447 | 27.36701
254 82.281 27.437 254 82.26639 | 27.36644
255 82.283 27.437 255 82.2683 | 27.36584
256 82.285 27.436 256 82.27007 27.3650_2_
257 82.287 27.436 257 82.27155 | 27.3838
258 82.289 27.435 258 82.27317 27.36271
259 82.290 27.433 259 82.2749 | 27.36179
280 82.292 __ 27.432 | 260 82.27673 27.36101
261 82.293 '27.431 261 82.27784 27.35953
| 262 82294 | 27.429 262 82.27899 27.35805
263 82.294 27.428 263 82.28017 | 27.35659
264 82.292 27.428 264 82.28122 27.35505
265 82.290 27.427 265 82.28215 | 27.35346
266 82.288 27.427 266 82.28285 27.3517L
267 82.286 | . 27.426 267 82.28361 | 27.35009
| 268 82.284 27.425 268 82.28436 | 27.34842
269 82.282 27.425 269 82.28484 | 27.34667
270 82.281 27.423 270 - 82.28489 27.34487 |
271 82.282 27.422 271 82.28504 27.34307
272 82.284 27.421 272 82.28501 | 27.34127
273 82.284 27.419 273 _ 82.28479 27.33948
274 82.283 27.418 1 274 82.28454 27.33768
275 82.281 27.418 275 82.2843 | 27.33589
276 82.279 27.418 276 82.28302 27.33456
277 82.277 27.418 277 82.28158 27.3332g
278 82.276 27.416 278 82.27983 | 27.3328
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1021

Dist: Balrampur

| Left Bank
SN Easting’ Northin
279 82.276 127.415
280 82.276 27.413
281 82.275 27.412
282 82.273 27.411
283 82.271 27.411
284 82.269 .27.411
285 82.267 27.410
286 82.265 27.409 |
287 82.263 27.409
288 82.261 27.408
289 82.260 27.406
290 82.258 27.405
291 82.257 27.404
292 82.255 27.403
293 82.253 27.402
294 82.252 27.401
295 82.250 27.401
296 82.248 27.400
297 82.246 27.400
298 82.244 27.400
299 82.242 27.399
300 82.240 27.400
301 82.238 27.400
302 82.236 27.400
| 303 82.234 27.399
304 82.233 .27.398
305 82.232 '27.396
306 82.233 27.394
307 82.233 27.392
308 82.233 27.391
309 | . 82233 27.389
310 | 82231 27.387
| 311 82.235 27.386
312 82.237 27.385
313 82.238 27.384
314 82.239 27.382 |
315 +82.239 27.380
316 82.239 27.379
317 82.241 27.377
318 82.242 27.376
319 .82.243 27.374
320 82.245 27.373 |
321 82.247 27.373
322 182.249 27.373
323 82.251 27:373
324 82.253 127.373
| 325 82.255 27.373
15

Right Bank

SN _| Easting Northing |
279 82.27783 27.33261 |
280 82.27662 | 27.33351
281 82.27642 | = 27.3353
282 82.27613 | 27.33709
283 82.27515 27.33861 |
284 82.27617 | 27.33963
285 8227777 | 27.34047
286 82.27876 | 27.34204 | .
287 82.27921 27.34371 |
| 288 8227892 | 27.3455
289 8227924 | 27.34721
290 82.27835 | 27.34818
291 82.27641 | 27.34867
| 292 82.27492 | 27.34774
293 8227496 | 27.34594
294 82.2748 | 27.34415
295 82.27405 | 27.34249
296 82.27292 | 27.34181
| 297 8227116 | 27.34269 |
298 8226992 | 27 34359
299 82.27006 | 27.34539
300 8227015 | 27.34719
301 82.26959 | 27.34891
302 82.26833 | 27.35001
303 82.26664 | 27.34919
304 82.26486 | 27.34987
305 82.26297 | 27.34979
306 82.26114 | 27.35054
| 307 82.26135.| 27.3517
308 82.26204 | 2735298
309 82.2602 | 27.35361 7
310 82.25917 | 27.35208 . f
311 82.25764 | 27.35166
312 82.25593 | -27.35103
313 82.25484 | 27 34963
314 82.25445 27.34786 |
315 82.25326 | 27.34743
316 82.25135 | 27.34803
317 82.24968 | 27.34847
318 | ~ 82.25076 | 2734604 -
319 82.25159 | 27.34533
320 82.25178 | 27.34355
321 82.25137 | 27.34178
322 8225182 | 27.34016
323 82.25324 | 27.33897
324 82.25464 | 27.33808
325 82.2556 | 27.33675
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1022

Dist: Balrampur

Left Bank Right Bank

SN Easting Northin SN_| Easting Northing
326 82.257 27.373 | 326 8225757 | 27.33638
327 82.259 27.372 327 8225954 | 27.33595
328 82.261 .27.372 | 328 82.26138 | 2733608

329 82.263 27.372 | 329 82.26203 | 27.33777
330 82.265 27.372 330 82.26295 | 2733934
331 82.267 27.371 331 82.26481 | 27.33916
332| 82268 27.370 332 82.26677 | 27.33871
333 82.270 27.369 333 82.26824 27.33762 |
334 82.272 27.368 334 82.2664 | 2733687
335 82.274 27.368 335 82.26457 | 27.33812
336 82.276 27.367 336 82.26301 27.335
337 82277 27.366 337 82.26268 | 27.33345
338 82.278 27.364 338 82.26313 | 27.33169
339 82.280 27.363 339 82.26261 | 27.33004
340 82.281 27.362 340 82.26195 | 27.32841
341 82.283 27.360 341 82.26244 | 27.32666

| 342 82.284 27.350 342 82.263 | 27.32493
343 82.285 27.357 343 82.26355 | 27.32319
344 82.286 27.356 | 344 82.26385 | 27.32143
345 82.287 27.355 345 82.26585 | 27 3211¢g
346 82.288 27.353 | | 345 82.26689 | 2731985
347 82.288 27.351 347 82.26758 | 27.31815
348 82.288 1 27.349 348 82.26827 | 27.31645
349 82.288 27.347 349 82.26957 | 27.31509
350 82.288 27.346 350 82:27097 | 27.31379
351 82.288 27.344 351 82:27232 | 2731245
352 82.288 27.342 | 352 82.2737 | 27.31114
353 82.289 27.340 | 353 | 82.27535 | 27.3104
354 82.289 27.338 | 354 | 82.27696 | 27.30001
355 82.280 27.337 355 82.27889 | 27.30862
356 " 82.288 27.335 356 82.28089 | 27.30841
357 82.287 27.333 | 357 ] 82.2829 | 273082
358 82.286 27.332 | 358 82.28491 | 2730709
359 82.285 27.330 359 | 82.2869 | 27.30784 |
360 82.283 27.329 360 82.28876 | 27.30855
361 82.281 27.328 361 82.29037 | 27.30054
362 82.280 27.327 362 8229154 | 27.31101
363 82.278 27.328 363 82.2927 | 27.31249
364 82.276 27.328 364 | . 82:20376 | 2731402
365 82.275 27.330 365 82.29465 | 1 27.31564
366 82.274 27.331 | 366 82.29496 | 27.31742
367 82273 | T 27333 | 367 82.29523 | 27.31921
368 | . 82272 i 27.334 368 822955 | 27.321
369 82.270 27.333 | 369 82.29575 | 27.32279
370 82.269 27.332 | 370 82.20599 | 2732453
371 82.269 27.330 371 82.29624 | 27.32837
372 82.270 27.329 372 82.29663 | 27 32814

16
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3

Dist: Balrampur

| 27.3326 | -

2732353 | .

[ Left Bank Right Bank
| SN Easting Northing SN Easting _| Northing
373 82.270 27.327 | 373 8229849 | 27.32866
374 82.271 27.325 374 82.30051 | 27.32868 | -
375 82.271 27.323 375 8230253 | 27.32864 |-
376 82.272 27.322 | 376 82.30455 | 27.32866
377 82.273 27.320 377 82.30657 | 27.32876
378 82.273 27.318 378 82.30813 | 2732959
379 82274 | - 27.317 379 82.30929 | 27.33107
380 82.275 | 27.315 380 82.31033
381 82.277 27.314 381 82.31098 | 27.33431
382 82.278 27.313 382 82.31162 | 27.33502
383 82.280 27.312 383 82.3123 | 27.33772
384 82.282 27.312 | 384 82.31331 | 27.33915
385 82.284 27.311 385 82.31518 | 27.33979 ,
386 82.286 27.311 386 82.3172 | 27.33968
| 387 82.287 27.313 | 387, 82.31916 | 27.33929
| 388 82.289 | 27.314 | 388 82.3211 | 27.33879
- 389 82.289 27.316 389 82.32297 | . 27.3381
390 82.290 27.317 390 82.32482 | - 27 33738
391 82.291 27.319 391 82.32666 | 27.33662
392 | 82.292 .27.321 392 82.32848 | 27.33584
393 82.292 '27.323 393 82.3303 | 27.33508
394 82.293 27.324 394 82.33224 | 27.3346 | -
395| . 82203 27.326 395 8233414 | 27334 |
396  82.293 27.328 396 82.3361 | 27.33358
397 | 82.293 27.329 | 397 82.33798 | 27.33293
398 82.294 27.331 398 | - 8233995 27.33275 |
399 82.294 27.333 399 82.34182 | 27.33343
400 82.204 | 27.335 400 82.34384 | '27.33348
401 82.294 27.336 401 82.34578 | 27.3339
402 82.293 |- 27.338 402 82.34771 27.33366 |
4031 . 82294 27.340 | 403 82.34968 27.33359 | .
404 82.295 27.341 404 82.35124 | 27.33244 |
| 405 82.296 27.343 405 82.35285 | 27.33135 | .
406 82.298 27.343 406 82.35444 | 27.33027 |
407 ~ 82.300 27.343 | 407. 82.35625 | 2732948
408 82.302 27.344 | 408 82.35807 | 27.3287
409 ‘82.304 :27.344 | 409 |- 82.35989 | 27.32791
410 82.306 27.344 410 | .. 82.36191 | 27.32786
411 82.308 27.344 411. 82.36385 | 27.32811
412 82.310 i27.344 412 ] 82.36508 | 27307
413 82.312 '+ 27.345 413 82.36483 | 27 32522
414 82.314 27.345 1414 82.36424
415 82.316 '27.344 .| 415 82.3639 | 27.32175 | ..
416 82.318 27.344 | 418 | - 82.36345 | 27.31999 | : -
417 82.320  27.343 417 82.36297 | 27.31824
418 82.321 27.342 4181  82.36327 | 2731652
419 82.323 27.341 419 82.36395 | .27 31482
17
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f

Dist: Balrampur
[ Left Bank - - [ RightBank
SN Easting Northing SN | Easting. " | Northin
420 82.325 27.340 420 82.36484 | 27.31335
421 82.327 27.340 | 421 82.36564 27.31221 |
422! 82328 27.339 422 | - 82.36714 27.3111 | .
423 82.330 [ - 27.338 423 82.36874 27.31004 |
424 82332 |. 27.338 424 82.36889 | '27.30825
425 82.334 273377  |a25 82.36953 | 27.30655
426 | 82336 27.337 | 428 82.36948 | 27.30476-
427 82.338 27.337 427 82.36928 27.30297 |
428 82.340 27.337 428 | | 82.36918 | 27.30118 ,
429 82.342 27.337 429 82.3699 | 27.29054
430 82.344 27.337 430 82.37106 | 27.20919
431 82.346 27.337 431, 82.37276 | 27.29821
432 82.348 27.336 432 82.37384 | 27.29707 R
433 82350 | . 27.336 433 8237302 | 27.29543 -7
434 82.352 27.336 | . 434 8237318 | 27 20418
435 82.354 _27.335 435 82.37461 | 27.29484
436 82.356 273341 | 436 82.37534 27.29649 |
437 82.357 27333 437 82.37647 27.29788 |-
| 4381 ° 82359 27.332 438 82.37619 | 27.29919
439 82.361 27.332 439 82.37799 | 27.30001
440 82.363 27.331| - | 440 82.37965 | 27.30103
441 82.364 27.332 441 82.38021 | 27.30265
1 442 82.365 | . 27.334 442 82.38131 | 27.30333
' 443 82.364 | ° 27.336 1443 | - 82.38302 | 27.30237
444 82.365 27.337 444 82.38479 | '27.30197
445 82.367 27.337 | 445 82.38663 |. 27 30237 ,
446 | 82369 |- 27.337] 446 82.3878 | 27.30099
447 '82.370 27.337 | 447 8238725 | 27.29932
- 448 82.372 27.335 - | 448  82.38865 | 27.20815
449 | 82.373 27.334 . | 449 82.3903 27.29796 |
450 - 82.375 27.334 | 450 82.39126 | 27.29708 |
| 451 82.375 27.336 -] 451. 82.39148 27.29601 |
452 82.376 _27.336 452 8239291 | 27297
453 82.378 | . 27.335 | 453 82.39477 | 27 29658
454 | . 82379 27.334 454 8239638 | 27.29694 | . .
4551 . 82380 2733 455| ° 82.39885 27.29519 |
456 |  :82.382 i27.331 © 1456 82.39718 | 27.29341 |
457 82381 | ' 27329 .| 457 82:39739 | 27.29162
458 82.381 | - 27.328 458 |- 82.3976 | 27.28982
459 82.381 27.327 -1459{ 8239858 27.28832 | .
460 |  82.380 27.327 | 460 82.39992 | 27.28699 L
461 | 82.378 27.326 | | 461 82.40165 | 27.28618 |
462 - 82.376 | 27.326 1462 | 8240344 | 27.2855 . - T
463 |  -82376 | _ 27134 | 463 | . 82.4054 | 2728565 | - - '
464 82.376 ~27.323 464 82.40664 | 27.28559
465 82.375 27.321 465 82.4058 | 27.28397 | -
466 82.374 _ 27.319 466 |  82.40582 | 2728278
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1025

Dist: Balrampur

Left Bank Right Bank

SN___| Easting | Northing (SN [Easting. - Northing
467 82.375 27318 - 467 82.40647 | 2728058
468 82.374 | 27.317 468 8240762 | 27.27913
469 82.372 27.318 469 | 82.4095 | 27.27848
470 | - 82.370 27.319 470 8241137 | 27.27779
471 82.369 27.320 471 82.4132 | 27.27703
472 82.368 27.322 | 472 |  82.41432 | 2727576
473 82.368 27.321 | 473 824133 | 27.27517( .
474 82.368 27319 . {474 82.41167| 2727623 | -
475 82.368 27.317 | 475" 82.40972 | 27.27651
476 82.368 27.316 476 82.4077 | 27.27656
477 .82.370 27.315 | 477 | 82.40569 | 2727644 |
478 | 82372 27.314 478 82.40385 | 27.27585
479 | - 82.373 . 27.313 479 | - 82.40229 | 2727471
480 | - 82373 | %7311 - 480 8240034 | 27 27471
481 82.374 27.309 481 82.39847 | 2727538 |
482 82.374 27.307 482 82.39664 | 27.27567 |

< 483 | . ‘82374 27.305 11483 82.39502 | 27.27458 |.

484 )| - 82374 . 27.304 484 82.39376 | 27.27323 | -
485 | 82375 27.304 | .- |ass 82.3928 | 2727166 |-
486 82375| . 27305 486 82.39093 | 27.27097
487 82.376 27.307 487 82.3924 | 27.26989

| 488 82377 | 27.308 | 488 82.39403 | 27.26883
489 82.378 27.310 | 489 82.39595 | 272683
490 82.380 27.311 490 8239793 | 27.26793
491 82.382 27310 [a91 82.3999 | 27.26779
492 82.383 27.309{ " - |49 _82.40188 | 2726815
493 82.384 27.308 | - 493 8240383 | 27.2686 | .
494 82.386 ___27.307 494 82.40571 | 27.26917 |

- 495 82.388 - 27.307 495| . 8240772 | 27 26929 .

496 82.350 27.307 | 496 82.40974 | 27.26941 :
497 82391 | - 27308 497 82.40852 | 27.27033 | '
498 82.393 '~ 27.308 | 1498 | 8240918 | 27.27131 ]
499 82.395 ~27.309 499 82.41108 | 27.27114
500 82.397 _27310] ©  [B00 82.41303 | 27.27066
501 82399] .~ 27311 501 82.41498 |- 27.27019
502 82.401 27311 - [s02 - 8241694 | 27 27044

. 503| . 82403 27.311 - |503| 824185 27.27154 |
504 |- - . 82405 _27.311 504 82.42001 | 27.27107
505 | - 82.406 273111 - [505 82.42017 | 27.26927
506 82404 | . . 273121 506 | " 82.42078 | 2726759
507 82.404 27.314 507 | - 82.42232 | - 27.2668
508 82.406 | 27.313 508 82.42432 | 27.26684 | _
509 82.408 - 27313] - [s09 82.4263 | 27.26719 T
510 82.410 27.312 . 1510 82.42815 | 27.26792 SRR
511} 82411 27311 511 82.42999 | 27.26866 L
512 82413 27.310 - ]'512 82.43201 27.26871 |
513 82413 27.308 1513 82.43401 | 27.26871
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e
Dist: Balrampur :
Left Bank Right Bank ..
SN ?asting Northing SN | Easting Northing | I I
514 82.413 27.307 | 514 82.43579 | 27.26786 '
515 82.411 27.306 515 82.43757 | 27.26701
516 82.409 27.306 516 82.43935 | 27.26615 |
517 82.407 27.306 517 82,4407 | 27.26495
518 82.405 27.307 - | 518 82.44234 | 27.2839
519 82.404 27.306 | 519 82.44286 | 2726237
520 82.402 27.304 | . 520 | B82.44251 27.26059 |
521 82401 | - 27303 | 521 82.44289 | 27 25885
522 |- 82.400 27.301 522 82.44378 | 27 25725
523 824011 - 27300 | 523 82.44522 | 27 95598 ]
524 82.401 '27.298 524 82.44676 | 27.25482 o
525 82.402 27.296 525 82.44855 | 27.25408 '
526 82.402 27.295 526 82.45054 | 27 25386
527 _82.401 27.293 | 527 82.45256 | 2725383
528 82.402 27.292 528 82.45457 | 27 25368 :
- |__ 529 82.403 27.290 529 82.45475 | 27 25268 |
530 182405 | 27.290 530 ' 8245299 | 272518 :
531 82.406 27.292 531 82.45123 | .27 25091
| 532 82.406 27.293 532 82.45043 | 27.24929" |
533 82.407 27,295 533 82.44971 | 272476 |
534 82.406 27.296 534 ~ 82449 27.24597
535 82.404 27.297 535 82.44836 | 27.24421
536 82.405 27.299 | 536 | 82.44797 | 2724044
537 82.406 27.300 - 1537 82.44741 27.24072 |
| 538 82.406 27.302 538 82.44682 | 2723904
539 82.406 27.304 . 1539 82.44688 | 27.23724
540 82.408 27.304 | 540 82.4475 | 27.23555
o 541 82.409 27.302 541 | 82.44834 27.23391 |
- 542 82.411 27.302 542 82.44937 | 27.23238
543 82412 | 27303 543 82.45086 | 2723135
544 82412 |~ 127.305 544 82.45273 | 2723067
545 82.413 27306 | ° 545 82.45449 | 27 22986
546 82.414 27.308 546 82.45588 | 27 22856
547 | - 82415 27.308 547 8245726 | 27.20723
548 82.417. __27.308 | 548 | 82.45889 | 27.22617 | -
549 82.419 27.308 549 82.46051 | 27.2251
950.|° 82421 . 27.308 | 550 82.46106 | 27.22413
551 82.423 27.307 | 551 82.45958 | .27.22291
552 82.425 27.306 | 552 | ' 82.45981 | 27.22125
553 82.427 27.305 | 553 82.46073 | 27.21984 |- -
554 82.428 27.303 | 554 |  82.46251 27.21899 | L
555 82.427 27.302 555 | 82.46432 | 27.21819 IO
5561 82427 573001 - . 556 | 8246516 ] 27.21675] - Al
557 82429 | = 27299 997 | - 82.46536 | 2721496 '
558 82.429 27.298 558 82.46628 | 27.21353
559 82.427 27.298 | 559 | 82.46616 27.21178 |
- 560 82.425 27.298 560 82.46609 | 27.20999 | R
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Dist: Balrampur

Left Bank
SN Easting Northin
561 82.424 27.299
562 82.422 27.299
563 82.420 27.300
| 564 82.418 27.300
565 82.419 27.298
566 82.418 27.297
567 82.418 .27.295
568 82.417 .27.294
569 82.418 27.292
570 82.419 27.291
571 82.420 27.289
572 82.421 27.287
573 82.419 27.286
574 ' 82.419 27.285
575 82.417 27.284
576 82.415 27.284
577 82.414 27.286
578 82.413 27.286
579 82.412 27.285
580 82.413 27.283
581 82.414 27.281
582 82.415 27.280 |
* 583 82.417 27.279
| 584 82.419 27.280
585 82.419 27.281
586 82.419 27.283
587 82.420 .27.285
588 | 82.421 i27.286
| 589 82.423 27.286
590 82.425 27.286 |
| 501 . 82.425 27.284
592 82.426 27.282
593 82427 27.281
594 82.429 27.280
595 82.431 27.280
| 508 82.433 27.280
597 -82.435 27.280
598 - 82.437 27.279
599 82.439 27.279
600 82.441 27.278
601 82.442 27277
602 '82.443 27.276
603 82.445 27.274
604 82.446 27.273
605 82.446 27.271 |
606 82.444 27.270
807 82.442 i27.270

21

Right Bank
SN Easting Nonhing
561 82.46665 27.20831 |
562 82.46796 | 27.20699
| 563 82.46925 | 2720572
564 82.4704 | 27.20428 |
| 565 | 8247199 | 27.20324 | -
| 566 | 82.4738 | 27.20245
567 82.47556 | 2720159
568 8247731 27.2007 |
569 82.47909 | 27.19088 |
570 82.48064 | 27 19872
571 82.48218 | 2719756 |
572 82.4838 | 27.19649
573 82.48535 | 2719535 |
574 82.48705 | 2719438
575 82.48889 | -27.19385
576 82.49078 [ 27.19307 |
577 82.49266 | 2719237
578 82.49468 | 27 19228
579 82.49668 | 27.19213
580 82.4986 | 27.19156
581 82.50041 | 27.19079
582 82.50214 | 2718986 |
583 82.50371 | 27.18873
584 82.50519 | .27,18751 |
585 82.50652 | 27.18616 |
586 82.50712 | 27.184a8
587 82.50691 | 27.18269
588 82.50668 | 27.18089
589 82.50633 | 27.17912
590 82.5068 | 27.17745
591 8250835 | 27.17631 .
| 592 82.50989-| 27.17513 |-
593 82.51151 | 27.17408
594 82.51331 | 27.17327 |
595 82.561523 | 27.17277
596 82.51723 | 2717254
597 82.51904 | 27.1737
| 598 82.52037 | 27.17442
599 82.5216 | 2717585
600|  82.52316 | 27.17691 .
601 82.52504 | 27.17756 |- -
602 82.52694 27.17817 |
603 82.52892 | 27.17853
| 604 82.53087 | -27.17898
605 82.53278 | 27 17954
606 82.53478 | 27.17983 |
- 1607 82.53677

271801 ]
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1028

Dist: Balrampur

[ Left Bank
SN Easting Northing ]
- 608 82.440 27.271
609 82.439 27.271
610 82.437 27.272
611 82.435 27.273
612 82.433 '27.274
613 82.431 27.274
614 82.429 27.274 |
| 615 82.427 27.274 |
616 82.426 27.273
617 82424 27.271
618 82424 27.270
619 82.426 27.270
620 82.428 27.271
621 82.430 27.271
622 82.432 27.272
623 82.434 27.272
| 624 82.435 27.272
| 625 82.437 27.271
626 82.439 27.270
627 82.441 27.269
628 82.443 27.268
629 82.444 27.267
630 82.446 27.266
631 82.446 :27.264
632 82.445 127.262
633 82.446 27.261
634 82.446 27.259
635 82.448 27.258
| 636 82.449 27.257
637 82.451 27.257 |
638 - 82.453 27.256
639 82.455 27.256
640 82.457 27.257
641 82.459 27.257 |
642 82.461 27.256
643 82.463 27.255
644 ‘82.463 27.253
| 645 82.463 27.252
| 646 82.461 27.251 |
647 82.459 27.251
648 82.457 27.251
649 82.455 27.250
650 82.454 27.249
651 82.454 127.248 -
| 652 82.453 '27.246
653 | 82,452 ' 27.244 |
654 82.452 27.242

22

Right Bank
SN | Easting _ | Northing |
608 82.53877 | 27.18033
609 82.54074 | 27.1807
610 82.54272 | 27.18106
611 82.54473 | 27.18108
612 82.54665 | 27.18054
613 82.54851 | 27.17985
614 82.55035 | 27.17909
615 82.55231 | 27.17869
| 616 82.55424 | 27 17815
617 82.55621 | 27.17782
618 82.55822 | 27.17762
619 82.56023 | 27.17758
620 82.56205 | 27.17701
621 82.56365 | 27.17595
622 82.56482 | 27 17448
623 82.56588 | 27.17204
| 624 82.56778 | 27.17235
625 82.56969 | 27.17176
626 82.57168 | 27.17149
627 82.57364 | 27.171s
628 82.57542 | 27.17234
629 82.57736 | 27.17272
| 630 82.67937 | 27.17285
631 82.58106 { 27.17382
| 632 82.58189 { 27.17507
633 82.5814 | 27.17682
634 82.58087 | 27.17856
635 82.5803 | 27.18029
636 82.57973 | 27.18202°
637 82.57918 | 27.18378
638 82.57863 | 27.1855
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1029

Dist: Balrampur

Left Bank Right Bank
Easting Northing SN_| Easting [ Northing

655 82.452 « 27.241 '
656 82.452 27.239
657 82.453 27.237
658 82.455 27.237
659 82.456 . 27.237
660 82.458 27.237
661 82.459 27.235
662 82459 | - 27.234
663 82.459 27.232
664 82.459 27.230
665 82.460 27.229
666 82.462 27.228
667 82.464 27.227
668 82.466 27.226
669 82.467 27.226
670 82.468 27224
671 82.468 27.222
672 82.467 27.221
673 82.467 27.219
674 82.469 27.218
675 82.469 :27.216
676 82.470 27.214
677 82.470 27.213
678 82.471 27.211
679 82.471 27.209
680 82473 27.208
681 82.475 27.207 |-
682 82476 | 27.206
683 82.478 27.205
684 82.479 27.204
685 © 82.481 27.203
686 82.483 27.202 |
687 82.484 27.201 |
688 82.486 27.200
689 82.488 27.199
690 82.489 27.198
691 82.491 27.197
692 82493 | = 27197
693 82.495 27.196
694 _82.497 . 27.196
695 82.499 27.195
696 82.501 27.195
697 82.503 27.194
698 82.504 27.193
699 82.506 27.192
700 82.508 27.191
701 82.509 27.190
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Dist: Balrampur
Left Bank Right Bank
SN Easting Northing ‘ Easting Northing |
702 82.511 27.188
703 82.511 27.186
704 | . 82511 27.185 |
705 82.511 27.183
706 82.510 27.181 |
707 B2.511 27179
708 82.513 27179
| 709 82515 27.178
710 82,516 27.179
711 82,518 27180
712 82.519 27.181
713 82.521 27.182
714 §2.523 27.182
715 B82.525 27.182
_ 716 B82.527 27.183
717 82.529 27.183
" 718 82530 | 271aa
: 719 82,532 127.184
720 B2.534 27.185
721 82.536 27.186
722 82.538 27.186
723 82.540 | - 27.186
724 B2.542 27.186
- 725 82.544 ) 27.186
726 82.546 27.1Si
727 82.548 27.185
728 82.550 27.185
729 - 82,552 27.184
- 730 82.554 27.183 |
731 82.556 27.183
732 - 82.558 27.183
733 82.560 27.183
734 82.561 27.18i
735 82.563 27.184
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Head, Surface Water Hy:.irology Division
National Institute of Hydrology Roorkee.

Superintending Engineer, Drainage Circle,
Irrigation & Water Resource Department,
Uttar Pradesh,

Gonda.

Lefter: 204  /DMGINGT. = - Dater 1f-03-2018

Subject: Flood Plain Zoning of river Suav in District Balrampur.

Ref; - Office letter NO-SWHD!N|H12024-25IDate-07£3-2025 of NIH.
Dear Sir, ' o

» | Please refer _té above mention lelter sent by you to Execulive LEn'g_ineer.-\ .
' Saryu Drainage Division-2, Balrampur. In reference of above letter | would like to inform L

you that we agree with approach proposed by NIH for demarcation of flood plain zoning. C e
Department will provide correcled DEM data and river cross-section data at earliest
However NIH proposed\t)imeline is seven month and as per order of Hon'ble NGT,' ,/"
department have to acoorﬁglish ali the task of FPZ and issue notification in this regard welL~
before next date of hearing i.15-04:2025— . ._ e _ L

In the above circumstances we request you {0 pledse delinéate flood plain
of river Suav on the basis of satellite imageries for maximum observg_d___inﬁndation. Please

provide salellite based FPZ at earliest so that compliance?df' Hon‘b\e NGT can be

submitted within time.,
- With regards .
| HBare v
' (N.P. Singh)
- | Superintending Engineer
Letter: IDMG/NGTDate:

Copy forwarded to fo!!o#.ring for necessary abﬁon- .

1. Chief Engfneer (Water Resourca), rigation & Water Resotrce Department, Uttar Pradesh, Lucknow,
2. Chigf Engmee_r (Saryu Project-2), Imigation & Water Resource Department, Uttar Pradesh, Gonda.
3. Executive Engineer, Saryus Drainage Division-2, Balrampur, " /

(N.P, Singh)
Superintending Engineer
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Dist: Balrampur ' ' ' :
Left Bank . Right Bany ‘

lg
Easﬁng .

82.101
82,102
82.103.
82.105
82.104
82.102
82.100
82.098
82.096
82.095
82.093
82.003

- 82.091
82.091
82.089

. 82.087
82.085
82.084

. 82.086
82.086
82.085
82.083
82.084
82.08s
82.087
82089
82.001
82.092
82.094
82.094
82.093
82.0a5
82.096
82.098
82.098

- 82.098
: 82.008
___82.008
82.098
82.099
82.101

82.103 |

SN Easting Northin SN
1 TB2i00 " 27.488 1

2] 8103 27 486 2

3 82.105 27.486 3

4 82,105 27.483 4

5 82.107 27.488 5

6 82.108 27.487 6

' 7 82.107 27.488 7
8 82.107 27484 8
9 82.108 27.483 9

10 82.109 27.481 JIRE

11 -82.109 27.480 11

12 82108 27.479 12

13 82.106 27.478 IRE

14| 82.104 27.479 14

15 82103 27.480 15

16 82.101 27.481 16
17 82.100 . 27482 17
18 82008 27.483 | 18

190 820077 27.482 19

20 82.099 27481 20

21 82.100 27.480 21

22| 82100 27.479 22

23 82103 |~ 5y 47s 23

24 82102 27.47¢ 24
"_‘—-—-—____ - -__‘—‘___h_ I-—-——___
-___2§_~——__8_2;L0_1__ 27.474 |25 |
26 82.100 27.473 26
'--_—-_-—-—- '-__—__
—27] 3107 27.471 27
28 82.103. . 27.470 28

29 82105 (. 27.470 29
30| " 82107 27.469 30|

31 82.109 27.469 31

32 82111 _ 27.469 a2

33| 82113 27469 a3

34 82115 27 469 34
34 34|
. 35 82.117 27.470 35
36 82.119 . 27.470 36

37 85125 27470 | 37

_ 381 82123 - 27 470 38
__————___ .-'-‘_‘—--_‘
39 82,125 27 469 39

40 82127 27.468 40
T 27.467 41
—Ege s

. .

Northin
27.487
. 27.485
27.484
27.483
27.487
27.483
27.484
27.485
=
27.484
27.484
27.485
27.484
27.484
—orase
27.482
27.481
27.480
27.479
. 27.480
27.478
27.478
27.477
27.477
27.477
27.476

27478
27.480

27.480
27.479
27.477
27.475
27.474

27.472

27477 |

27.4804..

27 .47




- 1035

Left Bank

.| SN = EaSt2129129 Northir;? =
4 B2.128 27 461
46 82126 27.460
47 82.125 27 459
48 82.123 27 458
— 481 82.123]
a2z e
51 8’2:123 ' '2?:456
52| " Te3iseT ' 27,456
A BT 27456
54 82129 | priex
55 82.130 27.453
56 82.137 27.453
*‘53"7‘_‘*73'275‘4“ 27 453
—— 271 82134
58 82.135 27.457
o] T
61 82.134 27449
62 82.133 27 448
63 83135 27.446
64 82137 27.444
65 82133 27.443
66| 82133 27 441
871 82134 27 440
68 82.134 27.438
69 82.133 27.436
0] 851 © 27.435
T 831311 * 27,433
Nz 82131 27 431
73 82.133 27.430
74 82.134 27.431
75 82134 27.433
A NPTy
-__7_f3_——_:!2_;1§_4_ —27.435
s .
. .
) e
L 81 82{141 27:441
82 82.143 27.444
83 82144 27.439
e e
"‘I—-——____-—“ﬁh—q__‘____
— 861 82745 27.434
e e
- 89] 83149 27 436
o 851511 27 437
h'—‘_‘—-—-—'_'—‘—‘—'-———-. .',. e L
10

ist: Balrampur

Right Bank -
E—-E Easting Northing__
44 82106 | 27462
"5 | 82108 | 27464
| 46] 821101 27464
47 82112 27463
48 82113 | 27484
49 82115|  27.464
501 82116 | 27465
| 51 82118 | 27465
52 82120 | 27466
[ s3] 82122 | 57 266
54| 82124 | 7466
| 55| 82125 | 5746z
| 56 82124 | 57464
[ 57 82,122 | 57263
| 58] 82.121 | 27485
59 82119 | 27.461
60| 82117 | 27480
e[ 82117 | 27.458
62 82116 | 27457
63 82115 27.45¢
54 82115 27453
65 82114 2745
66 82114 | 27.450
67 82116 | 27 449
68 82.118 | 27449
69 82120 | 27,449
70| 82121 27454
71 82123 | o745
72 82125 | 57455
B 82.127 |~ 27451
| :7_"_4_ 82,027 | 27229
75 82128 | 7448
76| 82127 | %744
77 _82.126 | 27 444
| 78] 82126 | " 27.443 - Q*%%
79 82.127 27 441 *’(,_,m WRTT)
80 | - 82129 27440 R0 T B .
il 821311 57439 TONO T
82| 82130 37438 .
83 - 82129 743 %
84 82128 | 27432 :
85 | . 82128 2748807 ifdvrmn
|86 | 82.128 | STTR7R314| Brlver oe- sy
|87 | 82.129.] a3 T, ey
821257 5745 ,-
o 82130] 57457] ;-
""/’I%’” e A Y 116



. Right Bank
SN Easting | Northing SN | Eastin Northing
91 82,157 27.438 o1 82.134 | 27 407
92 82154 _27.439 [ 02 82135 | 27428
93| 82155 27.439 [ 93] 82.136 | 3749
8288 a5 94 82137 | 57431
95| 82180 27.440 95 82137 [ 27435
T TR TS 27.438 Rl 82138 oy
97| 821ps 27.437 o7 555 _27.43
S YRTY: 274351 [Tes 82140 [ 57 437
9] 8216, 27.433 | 99 ] 82141 [ 37435
100|878 27.432 100 | 82141 [ 574
101 82,165 27.431 Ero NS PXTTY Ry
102] "eoer 27.431 102 82142 | 57430
103]  “go1e0 ' 27.430 103 ] 82143 [ 37425
1041 82970 | 27429 104 ] 5145 27429
105] 82174 27.428 1051 82147 | — 57 230
106] 8o473 27.426 106 82.149 | 27431
107 82.171 27.425 (107 82.150 | " 27 435
- 108 | 85770 27.423 | 108 | 82.152 | 57435
109 ] 85170 27.421 109 82.154 | 27435
Y10} 82173 27.420 [ 110 82156 | 27.435
111 82.173 27.420 Ep SRR PX]Y Tty
12| 85175 27.421 2l 82157 575
13| 83176 27.421 113 82.156 | 3748
4] 8oi7g 2421) s 82156 [ 57450
5] s3sg 27.420 Sl 82157 e
6!  821g 27.419 116 | 82150 | o7 4041
. 171 82183 27.417 117 82161| 27404
18| 82183 27.416 118 82162 | 57 405
119] 82.1a4 27.414 119 82163 | 2747
- 120] 857g5 2413|450 82.164 | 27.408
' 121 82.186 27.414 121 ] 82.166 | 27425
1221 "go7ay 27418 (122 82168] 27428
123],  B21gg | ' 27.418 123 82168 | 27457
124 82.189 27.419 124 [ 5oTee 27.425
125] 82197 22420 55 82167 |37 44
126| 82703 27421 [126] 82.165 | 57455
1271 82104 27.421 [ 127 82163 | 27424
12: _ 82195 27,9211 193] 82.122 - 2;.:2; S
12 82,198 27.422 129 82161 27.45 . |
130 . 82200 27.422 130 82.162 | 57407 @/L-
131 82.201 27.423 [ 131] 521631 27409] 24
132| 8507 27.425 132 oes p ""ﬁ‘m
133 | 82,500 27.426 133 82.167 |13 i
134 82.200 27.428 | 134 82.169 | "3741g U
135| 83005 27.429 135 | 82170 | 27477 I
1361 82207 27430 136 82172| 27a16] L
R AN TY 7Y 27432 AN TR T 2Y ey e
. i : "Q:[O ' . ‘
. 11 a—,i/’?;, HeEToT Sy -
- . . PEL
-
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B S o Dist:Balrambur_f
. LeftBank |

SN Eastifg - Northing
. 138 82.201 27.433
3] 82.1ag 27.433
140 82.197 27.433
141 82.195 27.433
: 142 82.193 27.433
.W‘W 27.433
143 |
144 | - 82.189 27.434
144 |
145 82.187 27 435
148 82.185 27 435
147 82.183 27 435
148 82.182 27.433
149 82.180 27.434
150 | 82.178 27.435
151 82.178 27.437
'“_-—T—-__‘
152 | 82177 27.438
© 153 82.175 27 438
I 154 | 82.173 _27.439
156 ] 82173 27 441
' __“1'5‘7“_—“5?}? 27443
.-__._,__—-ﬁ__\;ﬂ________
158 82.170 27 444
159 82.168 27.444
- 160 82.167 27.444
161 82.168 27 448
. 162 82.157 27.447
163 82.169 27.448
———=1 82169
164 82.170 27.450
ﬁﬁ"'h—-— o 0
185 82172 27.450
. . 166 82.173 27 449
h ' _ 167 82.175 27.448
C 168 82.177 27.447
_ 169 82.178 27 445
170 82.180 27.445
171, 82.181 27 444
1721 82.181 27.442 |
173 82.182 1 .27 441
174 82.183 27.441
"~ 175 ' 82.185 27441
. 178 82.187 27.440
177 82.189 27.440
' 178 ( 82.191 27.441
179 82.193 27 441
C 180 82.195 27.442
181 82 197 _27.443
182 . 82.198 27 444
183 82.198 27.445
184 82.195 27.447
. ) 12




$

T

o -
g

'7038

Left Bank
Eastin Northin

82.195 27.448
82.194 2?.450
82.193 27 454
82.194 27.457
. 82196 " 27.451
87,197 27.450
82.199 27.449
82.200 27.448
82.202 27 447
82.204 27.445
82.206 27.446
82.208 - 27 445
82.210 27.448
82.217 27 445
82214 27 435
82.21p 27.447
82218 27447
82.220 27.448
82.227 27,448
82.223 27 445
82.223 27 445
82223 ' 27.443
82.225 “27.445
82 226 ! 27 441
82,228 27.439
82.227 27.437
82.227 27 435
82.227 27434
82.228 27.432
82.229 27.431
82.231 27.430
82.233 _27.431
822357‘“““§;3§;ﬁ
82237'“‘““57155—
82.239 -~ 27.431
82.241 27.430
82.243 27 430
82244 27.428
B2.246 27.428
82.248 27.428
82.247 27.430
82,245 27431
82:247 27.432
82.248 27.434
82.250 27.435
82.251 27.436
\“\1
-t_éﬁébm_hﬁﬁﬁﬁu
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e .. : Dist: Balrampur
: Left Bank ' Right Bank
SN Easting Northing SN ) Eastin?; ‘Northing
22| 753 27437 237 82239 |~ 27375
;;3 gg.;g; 27.438 233 ] 82.239 | 37388
'82, 27.438 234 82.241 [ 57359
235 82.261 27.438 (235 82.242 | 57388
235 82.263 27.437 236 82.243 | " 57.368
237 82.264 27.435 237 82.244 | 57362
238 82.265 27.434 | 238 82.246 | o7 3m3
239 82.266 27437 | 239 | 82247 | 273851
) ;:(1) gg.ggs 2;.431 240 82249 730
: 2, 27.429 241 82.251 | 57364
242 82.268 27.428 242 82.252 | o7 385
243 82.269 27426 243 ] 82252 | 37367
244 82.270 27.425 244 82.250 | 27368
245 82.27> 27.424 245 82.249 | 57359
246\ 83574 27425 246 822511 57375
247 82.275 27.425 [ 247] 82253 " 57374
248 82.27¢ 27.428 248 ] 82.255 | 27389
249 82,276 27.430 1249 | "82 25665 27.36878
250 82.277 27.431 1250 | 83 25pg; 27.36834
| 259 82.278 27.433 1251 |  "82.26059 27.36797
252 82.279 27.435 1252 | 789 26057 27.36762
253 B2.280 27436 1253 | B2 26447 27.36701
254 82,281 27.437 254 | 82 26639 27.36644
255 82.283 27.437 255| 822683 27.36584
256 82.285 27.436 (256 | 92.21007 | 27.36502
257 82.287 27.436 257 | 8227155 27.3638
258 82.289 27.435 [ 258 82.27317 | 2736274
259 32290 | 0 259 82.2749 | 2736179
- L 260 82.292 27.432 (260 | 8227673 27.36101
R TS 82.203 27.431 261 82.27784 | 2735953
262 82.294 27.429 262| 82 27809 _27.35805
263 82.294 27.428 263 82.28017 27.35659
264 82202 27.428 264 ] 82.28122 | 27 35505 \
265 82:200 27.427 265! 822831s 27.35346 | ey e
L 266 82288 27.427 266 | 82 2a0gs 27 35177 T T
. 267 82.286 27.426 267 8228361 [ 27.35009 | .+
268 82.284 27.425 268 | 82.28436 | 27 348457
269 82.282 27.425 1269 | 85 28454 | 27.34667
270 82,281 27.423 2701 8228489 27.34487
271 82.282 27.422 271 82.28504 | 27 34307
272 82.284 27.421 272 | 82.28501 | 2734127
273 82.284 27.419 273 82.28479 | 27 33045
274 82283 27.418 2741 8228354 27._3_3?88?_(5@7 vy
275 82.281 27.418 (275 | .82 2843 27335897 ﬁ%%m
276 82,279 _27.41g 276 | 82.28307 27.33456 |1 A, - i
2771 8557 27.418 277 | 8228155 27.33329
278 gg.zm - 27416 278 | 8227983 27.33%6
. ] SEOERY

Y. =

A A
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st Balrampur
Left Bank -]
SN Eastin Northing

279 82276 - 27 415

280 82278 27413 ("
281 | 82.275 ' 27.412
282 82.273 27.411
283 82.271 27 411
284 82.269 27.411
285 82.267 27.410
286 82265 27 409
287 82.263 27.409
288 82.261 27.408
289 82.260 27.406
290 82.258 27.405
291 82257 27.404
292 82.255 27.403
.J_293 82,253 27.402
‘294 82.252 27.401
295 82.250 27.401
296 82.248 27.400
297, 82.24p 27.400
298 82.244 27.400
299 82.242 27.399
300 82.240 27.400
301 82.238 27.400
302 82.238 27.400
303 82.234 27.309
' 304 82.233 27.398
305 82.232 27.396
306 82.233 27.394
- 307 82.233 27.392
-308 82.233 27.391
309 82.233 27.389
- 310 82.234 27.387
311 82:235 27.386
L 312 82:237 27.385
313 82:238 27.384
314 82.23g 27.382
315 82.239 27.380
316 82.239 27.379
37 82.241 27.377
318 82.242 27.378
-319 82.243 27.374
320 82.245 27.373
321 82.247 27.373
322 82.249 27.373
323 82.251 27.373
324 82.253 27.373
325| 82255 _.27.3713

15
s —
o

W
SN Eastmg Northlng
279 82.27783 | 2733261
280 82.27662 | 27 3335,
281 82.27642 | 27,3353
282 | 8357613 27.33709
283 82.27515 | 27 33857
284 82.27617 | 27.33083
285 | 8257777 27.34047
286 82.27876 | 27 34304
287 | B2.27921 1 2734377
288 | 82.27892 | 57 345%
289 82.27924 [ 2734751
(290 | 82.27835 | 27 34813
291 8227647 27.34867
292 82.27492 | 37347747
293 ] 82.27495 | 27 34504
294 82.2748 | 27 3441g
295 82.27405 | 27 34249
296 |55 57205 2734181
297 82.27116 | 27 34269
298 82.26992 | 37 34359
299 | 82 27008 27.34539
(300 82.27015 | 27 34719
EN T 27:34891
302 82.26833 | 27 35007
(303 ] 82.26664 | 27 34919
304 82.26486 | 27 34057
1305 | 8226007 27.34979
306 82.26114 | 27.35054 1.
307 e 27.3517
308 82.26204 | 37 35393
(3007 82.2602 | 5735307
[310| 82.25917 | 27 35008
311 | 82.25764 | 27 35160
312 8795503 27.35103
313 82.25484 | 27 34983
1314 82.26445 | 27 34785
315 [ 82.25326 | 27.34743
316 | 82.25135 | 27 34s08,
317 ] 8224988 27.34847
318 82.25076 | 27 34604
319 82.25159 | 2734533
320 82.25178 | 27.34355
321 82.25137 | 2734183
| 327 ] 82.25182 | 273i016m;
323 8225324 | 2733897 -+
324 82.25464 | 27 33808
325 82.2556 | 27 33575

s} \'"4 T TR, ‘.T"
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1
- B Dist; Balrampyr
R Left Bank

SN Eastipl Northin
326 82.257 - 27.373
327 | 82289 27.372
- 328 ' 82.261 27372
329 82.263 27.372
330 82,065 27.372
331 82067 27.371
332 82.068 27.370
333 82.270 27.369
334 :82.972 27.368
335 82274 | 27.368
336 82,276 27.367
337 '82.277 27.366
338 82.278 27.364
339 82.280 27.363
340 82.281 27.362
341 82.283 27.360
__342 82.284 27.359
L 343, 82.085 27.357
344 | 8‘;’.286 - 27,358
345 82.287 27.355
346 82.288| * " 273e3
347 82.288 27,351
348 82.088 27.349
349 82.088 27 347
350 82.088 27.345
351]. 82088 27 344
1 350 82.288 27.342
353 82.289 27.340
354 82.289 27.338 |
355 82289 733
356 82.288 27.335
357 | - 82287 27.333
358 | 87.08g 27.332
359 82.285 27330
. 360 82.283 27.329
361 82.281 27.328
362 82,280 .27.337
363 82.278 27.328
~364] 85276 .27.328
365 82.275 27330
366 82.274 27.331
367 82273 27333
368 82.272 27.334
389 | 82270 27.233
1 370 82.269 27.337
371 82.269 27.330
372 82.270 27.329

o e

ATT

[ T OWE T L 4

___Right Bank X
W Eastin Northin
1326 | 8225757 27.33638
327 | 8225054 27.33505
1328 | 8226138 27.33605
329 82.26203 | 27.33777
[330] 82.26295 | 27 33934
331 82.26481 | 27 33015
332[ 8> 26507 27.33871
333 82.26824 | 27 33765
334 ] 822664 | 2733657
335 82.26457 | 27 33612
3361 822830 27.335
1337 | 826768 27.33345
" (338 82.26313 | 27 33159
339 | 82.26261 | 27.33g04 1
340 82.26195 | 27 32847
| 341 82.26244 | 27326667
342 82.263 | 27 32403
13437 8226355 | 27.32319
344 | 82 Jg3as 27.32143
1345 | 82 26585 27.32116 | -
346 82.26689 | 2731985
347 8226758 | 27 31812
348 82.26827 | 27 31645
349 8226957 | 27.31509
350 82 27097 | 27 31379
13511 8227237 2731245
352 82.2737 | 27.31114
353 1 8227535 | 273101
354 82.27696 | 27 30901
355 | 82.27889 | 2730852
356 8228089 [. 27,3041 |-
357 82.2829 | 2730827
358 | 82.28491 | 2730799 1
359 ] 82.2869 | 27.30784 ]
360 | 82 5887¢ 27.30855 |
361 8229037 | 27 309541
367 82.29154 | 37 31101
363 8050y 27.31249
| 364 | 82.29376 | 27.31400
365 82.29465 | 27 315547
366 8220456
367 82.29523
368 82.7955
369 | 82.29575
370 82.20599
13717 8229604
372 82.29663
(Sle] 8229663 ]
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astin Northm
373 82.270 27.327
374 | 509 27 325
375 82271 27.323
376 82277 27.322
: 3;7 ' ,§'2.273 27.320 82.30657 27.32878
3781 85073 27318 378 82.30813 27.32959
379 82274 27317 379 | 82.30929 [ 57 33107
—380] "H5n 27315 380 82.31033 | 5% 3326
381 82.277 27314 381 | 8231008 27.33431
382 82.278 27313 382 82.31162 [ 57 33602
383 82.28p 27.312 383 8231231 57 33775
384 82,282 27312 384 82.31331 57 33915
- 385 82.284 27311 385 8231518 27.33979
386 82.286 27311 386 223172 737 33085
387 82287 27313 387 82.31916 [ 57 33929
388 82,289 27314 388 ] 82.3211( 57 33879 i
389 82289 27316 389 82.32297 |57 3387
-~ 390 82.200 27.317 390 82.32487 | 55 33738
391 82.291 27.319 391 82.32666 | 27 33662
392 82.292 27.321 392 82.32848 |57 33584
393] 82795 27323 393 ] 82.3303 | 57 33506
394 82.203 27324 394 82.3324 273345
395 82203 27.3%6 395 8233414 27334
396 82203 [~ 27.328 396 82.3361 ] 57 33325
397 82.293 27.329 397 82.33795 27.33293
398 82.204 1 27.331 398 ] 82.33995 57 33275
399 82.204 27.333 399 8234182 57 33343
400 | 8250y 27.335 400 | 82.34384 [ 57 33348
. 401 82.204 27.335 401 8234578 | o5 3339
s 402 82.293 27.338 1902 | "85 3477 2733366 R
o 403 82.204 27.340 03 | 82 34968 27.33359 )
404 82,295 [ 27,331 404 82.35124 27.33244 O
405 82.295 27343 405 | 82.35285 2733135 ot e
408 82.298 27.343 406 | 82.35444 | 27 33002 A O TR e
0 TR .
407 82.300 27.343 407 82.35625 27.32948 | omp = - i
408 82.302 27 344 (408 | 82.35807 | 27.3287 ‘ ‘
409 82.304 27.344 409 | 82.3598g 27.3279
410 82.306 27.324 410 ] 82.36191 27.32785
411 82.308 27343 411 82.36385 27.32811
412 82310 27.344 413 ] 82.36508 | 5795 %’
93] 8531, 27345 413 ] 82.36483 27.32525 o
Y A TR 27.345 4] 27 3238w sftvrn -
415 | 5 27.344 435 82.3639 | Srsomas Pt vy
416 82.318 27344 276 ] 82.36345 27.319994 W), TG
417 82.320 27343 417 ] 82.36297 27.31824
418 82.321 27340 418 82.36327 27.31657
419 82.323 27344 [ 419] 82.36395 | 2731455
17 ol

~ .
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1043

AR

: L Dist: Balrampur '
Left Bank Right Bank
- : SN Eastin Northin __S_N__ Eastin: ‘Northin
a2 82,325 27.340 (420 | 82.38484 27.31335
421 82,3271 27.340 421 82.36564 27.31221
—42 ] s 27.339 422 8236714 | 273117
~323| a3z 27.338 423 | 8238874 27.31004
424 g3 27.338 424 | 82 35889 27.30825
425 82.334 27.337 425] 8236053 27.30655
426 82335 27.337 426 8236948 27.30475
427 82,338 27.337 427 8236928 | 273009, ,
428 82.340 27.337 428 82.36918 27.30118
429 ghaam : 27.337 423 82.3699 | 27 29954
430 s23a4 ' 27.337] 1430|  "8237108 27.29915
431 82346 27.337 4311 8237576 27.29871
432 82.348 27.335 432 8237384 | 27.29757
433 82.350 27.335" 433 | 8237302 [ 2739543
434 82.352 27.335 (434 ] 8237318 27.29418
435 82.354 _27.335 435 82.37461 27 59484
436 82 355 27.334 436 82.37534 | 27 29643
437 82.357 27.333 437 82.37647 | 27.29788
438, 82.359 27.337 438 8237619 27 20319
439 82.361 27.332 433 82.37799 | 27 30001
440 [ 82.363 27.331 440 8237965 | 2730103
441 82.364 27.332 441 82.38021 | 57 30765
442 82.365 27334 442 8238131 |27 30333
_ 443 82364 27335 443 82.38302 | 27 30237
444 82385 | o am [ 444]] 82.38479 | 27 30197
- 445 82.367 27337 445 |82 38683 27.30237
446 82.369 27.337 446 |- 82 3878 27.30099
447 82370 27.337 447 ] 8238725 | 27 20035
4481 83375 27.335. (448 8238865 | 27 59816
419 82.373 27.334 449 82.3503 | 27 59755
~ 450 82.375 27334 1450 | 8239156 27.29708
451 82.375 27336 451 | 82.39745" 27 29601
452 82.376 27.336 1952 | 82 30507 27.297
453 82.378 27.335 453 | 8230477 27.29656
84| 85379 27 334 454 82.39638 [ 27 23654
455 82.380 :27.332 | 455 | 82.39686 | 2709519
456 82.38> 277334 456 _82.3971g 27.29341 ] _‘
;457 82.381 27.329 457 82.39739 27.29162+,- r
._458 82.381 27.328 458 | 82.3976 | 2728985
459 82.387 27.327 459 82:39855 27 28832
60| "8r3sg 27.327 460 ] 82.39992 | 37 28509
461 82378 27.325 (461 | 8240165 27.28618
_462 82.376 27.325 462 82.40344 272858 atftvaea
463 82.376 27.324 463 | 924054 | 3728506+
464 82376 | 27.323 4641 8240884 27.285507
465 82.375 27.321] 1465 82.4058 | 57 2gagy
466 82374 27.31] 465 ] 8240582 [ 27 28226
- ' .:“j 18

Hem

g
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i
(l!;

Dist: Balrampyr -
Left Bank _ Right Bank _
- = 467 Easngz 375 Nonhlg?a B ft?? EaStels; 0847 ":'2?{!12';'5‘58
. .31 4 .
468 82374 27.317 468 | 8240762 27.27913
469 82.372 27.318 | 459 | 82.4095 | 27 57845
470 82.370 27.31g 470 8241137 | 2727779
471 82.369 27.320 471 824132 | 2727703
472 82,368 27.322 472 8241432 | 2797576
— 2721 82368 i 21432 | 2727576 |
473 82.368 27.321 473 | 82.4133 | 2727517
474 82.368 27.319 74| 8241167 | 27 27673
475 82.368 27.317 A7 | 8240872 | 27 27851 .
476 82.368 27.316 476 82.4077 | 27 27656
477 82.370 27.315 477 | 8240569 | 27 57640
478 82.372 27.314 2781 8240385 | 9797585
| _a7g 82373 ] 27.313 479 82.40229 | 27 27471
480 82.373 27.311 480 82.40034 | 2727271
4811 82374 27.309 481 82.39847 | 2757533
482 82.374 27.307. 482 82.39664 | 2727567
~ 483 82.374 27.305 483 82.39502 | 2727458
484 82.374 27.304 8 8239376 27 57353
485 82.375 27.304 485 | 82.3928 | 2727166
._486 82.375 27.305 486 | 8230093 27.27097 |
487 82.376 27.307 487 82.3924 | 2726989
488 82.377 27.308 488 82.39403 | 27.26883
___489 82.378 27.310 [ 489 82.39595 | 27,2683
480 82.380 27.311 490 82.39793 | 27.26793
491 82.382 27.310 491 82,3999 | 27.26779
492 82.383 27.309 492 | 8240188 | 27 26815
493 82.384 27.308 493 82.40383 | 27 7688
494 82.386 27.307 494 82.40571 | 27.25917
495 82.388 27.307 195 | . 82.40772 | 27 25939
496 82.390 27.307 | 496 82.40974 | 2726941
497 82.391 27.308 497 82.40852 | 2727033
4981 62.393 27.308 498 82.40918 | 27 27131 A
499 82.395] - 27308 499 82.41108 | 2727114
500 82.397 27.310 500 82.41303 | 27.27085 iy T
T e gl | ———-—-"—-—-—————-__‘——-—-—-—-_ st
501 82.399 27.311 501 | 8241498 [ 5727019 ) e
502 82.401 27.311 502 82.41694 | 27270 sh i o T
Y Yy 503 | e araas [ramery < o o
s0d el 27311 L____—-—h______\4
504 82.405 27.311 504 82.42001 | 27.27107
505 82.408 27.317 505 82.42017 | 27 26927 _
_ 506 82.404 27.312 506 8242078 | 27 26759 [~
507 82.404 27.314 507 82.42232 | “27 2668
508 82406 | o7313 508 8242432 | 27 2688%tor sifa=y
509 82.408 27.313 | 509 92.4283 | 2726715t wvse-yom
510 82.410 27.312 5101 8242815 27.2679241 W, wrgmg;
S11] 8241 27.311 511 )  82.42999 27.26866
512 82.413 21310 597 8243201 | 27 26871
513 82413 27.308 (21318243401 | 27 26577

19. 'l % | T q.ol?i"é




Ay

4

' o Dist:
Left Bank

1045

Ist Balrampur

SN Easting Northin
914 8.:2-.413 27.:_}07
515 82‘411 27.306
516 82:409 27.308
517 82.407 27.306
918 82.405 27.307
519 82.404 27.306
520 82.402 27.304
521 82.401 | 27.303
522 82.400 27.301
523 82.401 _27.300
) 924 | 82.401 27,298
525 82:402 27.296
526 82.402 27.295
527 82.401 27.293
928 82.402 27.292
529 82.403 [ 27.290
530 82.405 27.290
531 82 406 27.292
‘L. 532 82_:406 27.293
533 82:407 27.295
. 534 8,’2_-:406 1 27.296
.535 . 821404 ._27.297
936 82.405 27.299
537 82.406 27.300
538 82.406 27.302
539 82.408 27.304
340 82.408 27.304
- 544 82.409 27.302
542 82.411 _ 27.302
. 543 82.412 27.303
44| : 82.412 27.305
545 82.413 27.306
546 82414 27.308
547 82415 27.308
548 82.417 27.308
549 82419 27.308
550 82.421 27.308
551 82_—5423 27.307
- 552 82‘:425 27.306
1. 553 _8_%-.42? 5_27.305
554 82.428 27.303
955 82.427 27.302
556 82.427 27.300
- 557 82.429 27.299
558 82.429 27.208
559 82427 27.298
560 . {32.425 27.298

20

27.22617 | Az

27 22590 &7 ¥ .

r-vﬂ'#q‘r\'z’f m '?l’

nght Bank -
SN Eastin Northing__
514 82.4357g 27.26786
515 8243757 27.26701 1.
516 82.43935 27.26615
(210 | :
517 82.4407 27.26405
518 82.44234 27.2639 |,
519 82.44286 27.26237
520 82.44251 27.26059 |
521 82.44289 _27.25885
522 82.4437g 27.25725
523 82.44522 27.25508
524 82.4467¢ 27.25482 |
525 82.44855 27.25408 |
526 82.45054 27.25386 |
527 82.45256 27.25383 |
528 82.45457 27.25368
529 82.45475 27.25268
530 82.4509g9 | 27.2518
531 82.45123 27.25001
| 331 |
532 82.45043 27.2492g
533 82.44971 27.2476
534 82.449 27,2459
535 82.4483¢ 2724421 .
1936 | 8244797 27.24244
537 82.44741 27.24072
538 82.44682 27.23904
539 82.44688 27.23724
1 540 _- 824475 27.23555
541 82.44834 27.23391
542 82.44337 27.23235 _
543 82450886 27.23135°
544 82.45273 27.23067
545 82.45449 27.22986 ]
546 82.45588 27.22856 |
547 82.4572¢ 27.22723 ]
i —oztoass
1950 |~ 8246105 27.22413 |
551 82.45958 27.22291
552 82.45981 27.22125
553 82.46073 27.21984
554 82.46251 27.2189g
555 82.46432 27.2131_ :
558 82.46515 -27‘.’2'1:875
557 82.46535 27.21496
558 82.46628" 27.21353
559 | 82.46615 27.21178 ] -
560 82.46609 27.20909

Q;ﬁg& Q';gf

e U ST N



21 S2

-q':{o '&‘0' m

e PG
N

: - Dist: Balramp,, .
Left Bank Right Bank
SN__TEasting Northing EEastin%  Northing |
. 1 7y Y 2 dprog | L2081
563 82.420 27.300 563 ] 82.46925 | 2750575
564 82.418 27.300 | 564 82.4704 |27 50428
568 82419 27.298 565 8247153 27.20324
" 566 82418 27.297 566, 82.4738 | 3720245
671 " B2a1a __27.295 967 | 8247556 27.20159
38| g5 41 ' 27.204 1508 | 78247733 27.2007
569 82478 27.292 569 | "82.47909 27.19988
570 82.419 27.291 5701 82.48064 2719872
571 82.420 27.289 L7111 824851a 27.19756
572 82.421 27.287 1572 . 824833 27.1964g
573 82419 27.286 573 | 824853z 27.19535
574 82.41g 27.285 574 | 82 48705 27.19438
575 82417 27.284 1575 | 82.488ag 27.19365
576 " (82.415 27.284 576 | 82.4907g 27.19302
577 82414 27.286 577 |___82.49268 27.19237
| 578 82.413 27.286 578 ] 82.49468 | 27 19053
.__579 82.412 27.285 1579 82 45658 27.19213
580 82.413 27.283 580 82.4986 | 27 19155
581 82.414 27.281 581 82.50041 | 37 15079
582 82415 27.280 582 | 82.50214 | 37 1838g
583 82417 27.279 (583 82.50371 | 2718873
584 82.419 27280 | [gge 82.50519 | 27 18751
- |._ 588 82413 27.281 585 82.50652 | 27 18615
586 82.419 _27.283 1586 ] 82.50712 | 27.184ag
587 82.420 27.285| . [ga7] - 82.50691 | 27 18389
588 82.421 27.285 (588 ] 82.50668 | 27 18089
|___s8g 82.423 27.286 | 589 | 82.50633 | 2717915
590 82.425 27.286 | 590 82.5088 | 27 17743
591 82.425 27.284 591 82.50835 |~ 279753
592 82.426 27.282 592 | "85 50985 27.17513 ] | >
593 82427 27.281 1993 ) . 8251151 27_11:7408_'{15@1_3.‘-‘ I
594 82429 27.280 (594 | "85 51337 2717327 | "o D
595 82.431 27.280 595 82.51523 '27.172?@@“; SO
596 82433 _27.280 | 595 | 82.51723 | 37 17254 SR o
597 82.435. 27.280 | 597 | 82.51504 2717317
598 82.437 27.279 598 | 82.52037 57 17445 T,
599 82.439 27.279 999 | 835n1g 27.17585
600 82.441 27.278 600 | 82.52316 | 27.176911 @(4/
601 82.442 27.277 1601 | 85 53504 2177561 TF 7
602 82.443 27.276 902|  8252694 271781 S T
{___603 82.445 27.274 603 82.52892 27;173?%"- M ST
L8041 83346 ——_27.273] @i—%@ﬂ_% g—{@mm
605 82446 | o7on 1805| 8253378 2711795417 o
606 '82.444 27.270 606 82.53478 | 27 179837 .
607 82.442 27.270 607 _82.53677 27.1801
j
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2. - 1047 o |
Dist: Balrampurr_ '
Left Bank B Right Bank
SN Eastin Northin SN T Eastin Northin
H\QM\L aoiasting ]
__608 82,440 27.271 16081 8253877 . 27.18033
609 82439 27211 1609|  82.54074 27.1807
810| gou37 27.272 610 82.54272 | 37 18105
611 ] 82435 27273 611| 8254473 27.18108
612 82433 __27.274] 1612 | 82 54565 27.18054
613 82.431 27.274 8131 8254851 27.17985 |
614 82420 7o 634 |  "B255035" 27.17909
615 82.427 27.274 1615 | 8255731 27.17860
616 82.425 27.273 616 | 8255454 27.17815
617 82.424 27.271 617 82.55621 [ 27.177a5
618 | 82404 27.270 618 | 82.56822 | 27 17783
. 0 _\__—h—-—._ ‘—_—'—""'—ﬁ_‘-__—_-"——ﬁ_ Py
EE S
6211 . 8J430 27,271 16211 " 8256388 27.17595 ). |
622 82.432 27272 - g 82.56482 | 27 174451 . o
623 | Tgoaan 27.272 623 82.56588 | 27170047 .
624 82435 27272 1624 | 8256775 2717235 -
625 82431 oo 1625 | 82 56089 2717176
626 82.439 27.270 16261 8257168 27.1714g
627 82,441 27.269 1627 | - 8257364 274715 |
628 82.443 27.268 628 | " 82.57547 27.17234
— 829 8ra44 27,267 629 | 82.57736 | 27.17275
630 82.446 27.266 630 ] 82.57937 | 27.17285
631 82.446 27264 1631] 8258108 2717382 |
632 82.445 27.262 632 82.58189 | 27175071 R
633 | . 82448 27.261 633 22.5614 | 27.17667] STk
834 | 8o44p 27.259 1634 | 8258087 27.17856
635 82.448 27.258 1835 | 825803 27.18029
636 82.449 27257 1636 | 8257973 27.18202 R
837 | moasi 27,257 637 82.57918 | 27 1837¢
638 | B2as3| 127.256 638 | 82.57863 | 27 ig5s I
639 82.455 :27.256 - c T A
640 82457) 575 B o RN
641 82.459 27.257 B e
642 82461 o7 Tk o ) Tt
643 82.463 27.255 : : R TW TR )
"""“-——-—__—'""‘—'——-—H ; . : N Ty e R e
644 82463 27.253 | - | - EP
645 82.463 27.252 | o~ Lo
646 82461 | o751 .
647 82.459 27.251
648 82.457 27.257
649 82455 27.250
650 82.454 27,249
651 82.454 27.248
652 82493  o7oag
653 | - Brasy 27.244
654 82.452 27.242
"——-___|“—-—-__‘____|

Yy




27.21g
& B2.469 27.218
675 82469 27218
Wgﬁm ___27.214
677 82.470 27213
HE;B‘_‘W 27.211
680 82.473 27.508
"“@L—‘m __27.207
682 82.476 57 208
683 82.478 27.205
4] 82479 | o7 o0e
686 82.483
ey o383
[ —— ]
688
— 689 |
690
691 |
692
693 |
694
L 695 |
696 |
697
- 698 |
699
700
701 |
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T Ho Elo TeA0-33004/99 REGD. NO. . 1..-33004/99

Che Gazette of India

EXTRAORDINARY
4T [[—EUE 3—39-WUE (ii)
' PART l1—Section 3—Sub-section (ii)

it ¥ i
PUBLISHED BY AUTHORITY
. 2458) =3 ferehl, YERaTX, 3TEET 7, 2016/3f%a 15, 1938
No. 2458) NEW DELHI, FRIDAY, OCTOBER 7, 20J6/ASVINA 15, 1938

sfErg=mT
% Recdt, 7 erRpay, 2016

FT.A. 3187 (). —7 7 F wataweiia yguo i AW, {70 g w6 S T gad

SITSFZ0 T T FLAT T g, Forad 0T 74 1 a1 F0F 8 T Taas Td qo f2afa & amam s
HH|

ST, T ALY Wi, tagrae, grae-aiepias ue artde s § afgdiy wge 6§ o 3@ g
T4 FT T 4T 8

e srgi, T ALY Aeft F g7 v oeliever wd stenfdeeer % #Froor #iEae, denfie afgeme @ e gt
3 g & oo i a7

ST orgT, sfaeredT 7 S g w ft TErIFAr F LA § TEy g THEET, qgiE, drenfirdta,
sraTaAT w7 gfz & wreor fif=rs, Saare argfd, sienfis somm w3 99 fage & g am ad F 9w
T /T 4% W E;

3 s, arfede Fetafea srears e S f araegTar g---—---—

(T) SATIF AT U WGET & (& 39 FqU=g TF Aqe=0g q0-=aq Ft NeaTiag F & (o 7ot T
ZIBHIOT SrTaTe T 74T § Tg99 § TATST FAHt q4T T4 7 deror gt s,

@) 7t F O 7= F &7 ¥ gag vag gRER w0 F sPeg § ww adh § aitRafadi varg g\ w
e st miiRufafiT garar 5 17 =it R ar 9% o 7 =@ s Eg 75 § 9T 8 99

4791 GI/2016 ()]
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2 THE GAZETTE OF INDIA : EXTRAORDINARY [PART 1I—SEC. 3(ii}]

(-Tﬁ) T T F AT % A § wiady ST 92l ST, YA AAET THhATT Aqar N 6 A,
T AT T AR FT ST ST T AT IUTAT &5 HTF SO,

(&) et waw, dam, swsort, wefist, Futor svaam s wfimmst, awdt st wargt & e &1 e
FEAT S T S, SfeRRET v sriRet F T 9 § aateefitr sger & Jwe, ﬁ?i?rwqa"a?dzr
Wﬁ%%ﬁm%ﬂ%ﬁ@tﬁﬁmﬁwaﬁsﬁmﬁl

. (é)wﬁﬁwﬁa@ﬁqwaﬁwﬁnﬁaﬁmwmmmww@ﬁﬁwﬁ
vataofie wger e vt gt et s, aordt qor gerat A s w2,
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(iy T orfeRdY AT FTAT A FA F LT A A ey ¥ IfewfEg At & wiftwww wfsw w3
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STAT 100 T § UF AT A1 ATAY A1 F I A1E F FTL AT ST A ¥ AL I ATAT )
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Ty Y srarET T IuARRAt F A % wrAT h g 95T F A g IR F &0 I e aniie § ek
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(&) g w=g T e v e G 31 7 IfewtEe wifdmr |
() “srfRrgEAT T o AT T # vt aftrgEar & § o a1 w7 ad o & agEn
g
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(ame) =fE # Refafag arfae 2 ,

(i) TR =qfRR e A T sa Rt w E enEe A A g s A7
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fRerer (i srTfrer & ST Ster a7 AT TaTg g4 T (9 WTH(A 399 § I U TATL T@dt gl

(#) "aﬁaﬁ@?ﬁ”ﬁw%mm%mﬁmaﬁawﬁwﬁéﬁ%mﬁwnﬁaﬁfﬁw
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() “eftarT srafere” #7 e forelt Hiaisr womrelt sraar @E Roee w19 F aigens ¢ i @ go et
=T Hia e 21

(ATE) "I A w1 U SR & § S O s it g 97 €9 F T ¥ 99 S =\
Fh TSt ger A afwar e w1

(ST2) “STqET" FT 3(F TH QA H AT HAT T 2
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P Faaa
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TIT TR0, [T UF WEET AiAd 7 2

(Srefty e ST T ST sfar 1 9 e 2T e e o i i & & -

() TRy OF a9 wArerd § A 8 wad, 2010 F 9 avHte A Afae=AT qedt WA 287(31) 714
e fagre T s A<t "wsor arfd|

(i) wgtaRer wE aq FATera § fiAtw 30 ez, 2009 F area gIH i ATAIAT HEAT T3, 2495(37) T
T ATREE TS TT TS FTaror wrfdsrvon -
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(iii) g=tETr wE 79 gArag ® FAtw 30 fdwy, 2009 & wrm g fi afdsgmem g e 1111()
FTT TSd SATEE 194 AT AST HLeI0F qTiEEm)

(iv) T & J9 WA ® feAiw 30 ey, 2009 i arva gvewre ft afdsem g wan 2493(H)
T T ST STE TR TISF AT AT Heqw WTferETn

(v) TETEr TE a= "areg ¥ G 30 f@dEw, 2009 ft v wvan i aferEer Sy Fem. 2494(s)
T TS Uiy e =T T €T HTeTor STfeEm

() e % 7, s (R g g {F scaan g ww F forg g ), sl o (e sraa
FAH) i sy o o 2

(Sres) " At Y AT T I AT Sra A e F E AV W AL A w+i@e g g AT 7 g
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e e vHue & faw smy w3 3 i P srere s satae-

(i) TT ALY T T U WOt % w9 | yatea e s,

(ii) T AL F w= Ay vmrEfas, Gifas o Sftg Ry ey # Eesnfi F1 g 5w g @ #wn
FTH qAUTIZ &1 ¥ fRAr snEm;

(iii) 3T 7Y B offRafadfig & & #aa vt & w&itg far s,

(iv) T T & st et RAfeaar § ufiads Gg fmr a8 § yarg amm @ s,

(v) T 7S F 9T, STE 99T ST YT (FATFeiadt) TE yauA viRares aur egiiat § arfae
T =T,

(vi) TIET TATE TAT SUTaRT ST (WoTeT) F F TR Gaer FT [A:w 4749 (A7 IO T I TG AT,
(vii) #maTg &% § @S wrpfad FAEte S A giea B ST wE aw e @ S,

(viii) T 7€t &fET # seftr v adi St # @ g @ @xfda B s,
(ix)q@w%a’tﬁ,mﬁmﬂﬁﬂwﬁmwwﬁﬁﬁéﬁmﬁﬁmwﬁ%ﬁmﬁnﬁ
¥ q¢ A% 38 918 A2 HF [RAATT g AT FA0ET ST,

(x) HTET, JL&TT WF e & sAar F «riierd, G QfFwy, ams § e $ET1 O 90 #A, q1Ew,
T U sy % oy afgema sprier AeAr staar sriEe & TieTga A g & T € F dwew,
T U yaua Y gikana v wgfoa &1 s fea aamar s,

(2) TEH w=wg T WeA Tor % A it sugeuSarst, Wrenfidh § I aar e f amries-antds
fRafy & ga ¥ vad gy sl Ty T aeg 6 agg fAoma F g § g eadw (1) ¥ aga Al
gt & afifis fge RRfde st awar g

5. T At # 9w FT QiR ya41g F9nT @ 9re- (1) YaE a8 99, 13 AT 19 o3
wEft 6 O % 39 O (iv) F Ra g srgame i A § g Ay 99 F F91i4d garg G40 @i Arg)
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(2) T w7 FEHE oft i A & g dy i RafE w 5 aam v § R o ¥ e
AT YATE ST TEA F VAT R o 38 qe w0 U v $ e asdi dEteg g snmag s e
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7 3R == FsiA et S g e s
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ST 7 3t warg et o s
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Ford T stgt Y st wifdswor & a8 o9 e F =g g1 B arfte A diEs sgar fiEe F A,
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FE-TH & &9 § 0 aE 9% TH Aadi==y y=red § T g, UHT TS S Iigai I Sed
AT B9 & 970 ° g wa=g T W g fAfAfae aafer § s arfdemer & o= § |9 & A,
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G 2 § Ry & g gem

16. 97 7Y F HLeror, WA i wauw "t Ui g fi dow-
1)memwmmmﬁm#maﬁmﬁmw%ﬁmw
LETIRS

(2) TeET T afue ¥ arerer 3% Y snemeran w47 i St arquteafa # wediw T ofRme
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FIAT, T A AT 7 it S fyerar ¥ war s gatazoiir € & wmft 58 @ F gada b
fore UF s/7 SUTAT @iRT W7 A F TEH F SenA ¥ g FRiEET f AT aarr, Pedw st
HIATEG ST FAT |
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(%) Taor ¥ e, Rg=Er Sl SuereT @4t W A4 3T sAH Iu-AfeAt F wrew T wAwT & fory e
o  faf=r wrdnt et FTSATIl & FTA=EA H gH=g, T2 o qefterr #5747 |

() =Y Fr mikRafdT @ @ T w1 $ 99 T GfEA et § vEd 5 Ui a7 599§ Ay
et =rfen sreraT afereor 1 fAZer 27

(1) T IS qIgHA F AT % [T Frg TLHI HI DRI FAT (I8 F941 ATAaR, 2013 (2013 =7
18) sTaT AT qwithtor iRy, 1860 (1860 & 21) F iqww TF HTAT & &9 § AT WL ~4T
gfafazw, 1882 (1882 #1 2) ¥ nefi7 w& = & w7 #) JAa1iF TH heer FTAT IFq A2 & WA H
HATETT & o ITgF g |

(1) wguwr & wardt Ady, Feraor afv gaerme, i adt st et Su-aft § Seeor it w3 Sy B
it ¥ ¥ R A v =l ¥ S5 auw=g ¥ fong 0@ surg F347, 8 sraea+ qwem an

(@) aREieETE % I qaT iy FwriwET F fog fGeft @wa s2fRE seE witard s o R sl s
syt Ut afdierTelt 7 A Fear st fAfea & S wa S Ot staEr uge § ST & g
Y e P w7 i Bt srer =rfRn sraaT i srgay wivnew F 5 fi Fratma gy givar )

(3) Tg= F ardt fft oft s F wfe @iy @ fam @Et 3 s gera & t@-TE ¥ e adfie
wrferaor 1 e 2T s & i @y i g g fAfafEe B s

() T =T IUTg wET S T A A sudhy wgrs ARy ¥ wguw F =, e 6w 9gew i
Iq=fey, weerar S fAmrwor 3T waeE & fore s §;

(3) T T W e A qET 9% et Fr 9 w2 & afe gt i sfafRaw 6 a5 8 Paifa
g g E)

(4) THT Ty T e aa Rt & srafeaaa §g o o i witee & fi & g soger s
DR Ty ;

(42) FRTT AIHET § qF aAieT I T At T g afafar, S i deer affeat
TR TR T 3y YT T A & wafda qur o a4t g T wgraE Al F ary # e
e &= & gafaw Reafafee wmet o, ﬁ@uwﬁ%ﬁﬁﬁmﬁmmﬂg g
=g, T TR T OF SAFHEH ITed HTAT ST ATHA -

(F) T 7Y F T19R W I F qATg 1 wATia Frg B e 9 # S F qoerer F evgst Fir o,
(=) T A€ T LY F TS U AT THS qTE AT G 9 G} 3 HErAF LR 4T 42} 7 fAwiw;
(1) =t %7 fAmier sraET Rl ff wisEr a1 @ e

(=) \vet F o
(3.) ST ¥ TG AvaT STgaaiA a1 g % g sy s dv=mTsn 1 i sraar o w4t sraat 3
HETIF 91 F AAATHL,

() Tt et aihe sRrRR A T o et g A EA At A A we;

T)ﬁmmﬁ%m4ﬁm%ﬁuﬁaﬁmﬁmw%ﬁm =z 7 =
g ARt v s
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43. g g=T -—- (1) T T T W9 g I AT S FAT, AeAT AT ILLAT F G FAA F
T =0 qAT TATTAT 577 FT TgT FLT o STA Frr s sEE B od w2 2 5 srE, o e
UL ¥ FT F 9T o= It ¥ AT sgeat & o aga i s o o 15 srgar, R iR 3ge
e gl 2 -
2)@1?3—;Thﬁfﬁsmé"@“fammmﬁﬁmﬁmmmﬁf@wr@maﬁ?aﬂﬁﬁmﬁwm
AT H M

3)Uﬁﬂmwﬁsm#ﬁ@aﬁqﬁﬁmﬁmqﬁaﬁw#ﬁmﬁaﬁtmmﬁmﬁwﬁ
i el ot ol T S 3 TeETd ot T USHT AT T TEET THT O AR

(4) TErr Ta=g T fAer F = e Fasan ardi F R § € s 'adar g4t nwal S m F
forg w gaehar AfET grem

(5) T e FotE % wrr arfitE sy Rrawor fd o s grea wrfae i AT ST S Fe wE
T #UE ¥ I AT wegd w4

44, FTA 9=l FT & W AT T TFog W0 HeT F ury uF IugH Herh s geft s
forg ot v, W e Frt Rroras s o7 Rt wF i dand of s % oty =g
e 1 Tt ArmeT a2 geTg S F R a6 9 Fd et #1 Aatg w9 & forg Trgta wmeg e #5
AZANT Y=TF FA F T araeq= gl

45, foqiet i gefter zo et § gafoq ot Foatd qan sy 1o afwf, e dwr qfafd o s

arfesheer a1 1€ 47 e 97 Gl s saie & v Rt fir o s i e g st F s
Y 39 Rdvat # samy 1y wrEe o aﬁﬁaﬁ%mw%ﬁﬁiquﬁuﬁﬁﬁmﬁﬁmﬁ?w%@

TE T AT, AT TAT 9TqF g

46, T FET FET THAT AT HT THEA - YT T, T (7T I 741 HiF 797 AT @ grar i

TR RATE T FET FaT I AL W0 9fiwg 7 IF I STATAHS F1ATS 6 1T Togd FT 797 T4
ATast= o F off ITersa FLAT FTIT ST TH IS 9L S9riAT ST

47. g, e s o, RS ST 0 geart 3 e 3 Trdva e i fee A afteat —
----- (1) STgi TE Tz 9 e sfaffae it e 5 F 959 39 araeTs awe 9 ag o § sy T
E FE THRAT g

(0) Frelt +ft Trg s wfAiRT, e i deero afafagt ar s stfar 31 s aifeenr av e
e o sofwr o oft el oft wiaierar & e a7 ot sieiser & g9tee i s s g
=t ft wo [Afet % S9aT % are § gear a1 g § w1 FAeared F fow srafeq ot afEear
AT ST AT FTEEITET a7 afed Rfg F I Fa § gar wf Pifeg 4 wadsis =0 8

STTC-SETL 7 B TR W1 6ehal & W o7 TE www, 0 e sryferg e, srerar

(ﬁ)@m@ﬁa@mwﬁﬁﬁﬁ?ﬁmﬁwﬁﬁwmsﬁmmawmﬁﬁmm%ﬁm
Frafeq afasmT quT areafea Y F ST & g9y § qadg T a9

() s ot oft e ar =Y steraT e AR AT TeF AR aeET Rt s e %
arfdrrft afe st & Bl o srafeq ofarsa & srdsor stgar sEfAee s @At & v
F Ty § Tsg T gttt e s gfufamt s e ariesr spET 91 dgar [ areEr
Hatda =fRe & 3% @ o7 37 TEaraen  Adreror gg e 3m
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(&) T Frg =wfn, wfiwr, ey ' T ot oifEe f S e g9fie el oft v i B
P, gifer o ey g 997 o T SRy, afderd, T 3T sraar s wfEeeer 1 7w s
areT g

48. {7 T i wrieagT Afed - (1) TEE T@=g 7 e &1 fw™ gem &7 1g e ao= G
TieAT Fr ANfAa w0 o afiEersd F srfAvoes i saaar § gu e i S wgu F gvene
ST T ALY ¥ qARGTL AT HLET T W F forg T s winf, e o s wfAfdt sraEr s
wriArToT AT SafRn ZIT AIATAT ST §FAT 2

49. Tifha PE & 3 T4 — (1) TEH ==y, 0 e AR e a sttt AR fer

F argT 97 o gAfEe F dmw wan e vl B F g a4 ot gu s agras AR F ara-ae
F &A1 F "dy § gaar 4«

(T) I7% g FrAATRE fit A1 W diemren it Rufy v sed gra f T surE war a8 e aw i
wgmas Afzar f Pufd & daftw o= Frdway & Rafa;

() T 7Y ST ST agrEE ARE ¥ 9 Y qorET Y 5H dEg § ITATHS FATs,

(&) T AR H T A G off w7 F w6rae o 5w wwm;

(€1) fafafEe o & 7t e ofiT a7z #em o srar #i 2y,

(=0} fora s afafR ar sy wifdeot grer sar & g fapradt 93 g T Se=TerE IuT,
(TF) TG ITATCICHST FIATE F ATT HA T A JTLT T AT T,

(o) R arfy 8 &, S B iy e At Wherw gy g R g

(T=) W‘aﬁﬁtwﬁmwﬁﬁﬁam%aﬁﬁﬁﬁmwmﬁw;

(2) Tgrw ==y T e SeiTE -1 § feefen mafa fdd f wfem w0 F gemmg wdEw W@
ITATICHS FILATS F OTT I THT FT |

50, FTF FfE—eeme (1) T Ta=g W Ao 3red ad & g TS HUY g T W A€ F ey §
TR sraraT e WIS aryat e gy o sraar safRdt g fa wo adt wmEn ) watE
Frfiw RTE e 99 F 3@ F 3 °41g § % FEm

(2) Tty Ty e e s g fbg g e i A et R s wrdae, Tew ', fAfAfde
T wwar FAT sraar st g g T adt wt o1 # Sfeefie st aatee afts o §
HET-ST WY ¥ aga e Foft o 3 it afds R # oedin T ofee o F0T aeme w0
g F0 a7 T grdaaE o § W Iudey KT A 3N IgErze 9T gaiar s

51. AR &1 To7 — TP g T AT oud gEw § ¥ uF 7 Surer W A9 yFgq qfataar aamr
3T Y erear e & 8 F U fAdws @ Ay ¥ qgT A9 FE & FOA [Aagd & forg IugF Fw=H
KTy
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52. wﬁ&hmm—wﬁjﬂwwﬁﬁﬁrﬁfawaﬁaﬁsr%warﬁﬁ%amﬁm?ﬁﬁﬁ
AT Ieqe ST &, af 7g Wy Towg 1 e F7 wdem g TR el i afiwe w6 ant s gred L
ST TRAATE ST FEATE H

53, AT TT HET ATATAET F Mo —(1) Fg w74t § ratafr vgaor f1 , Fefa w
A T 3 ¥ forg 7q e F weew § us A awn % faw sfiegEar g [AfEs as aa gt
F o F RButae yeu, I, S e, HeT IS4, wwdiaae, ey, Arege, gharomn, e,
iR |rer @t Tl ot e faest quT UF o At § , Sigt d A€ i owge agraw iy g,
T forer (7@ wrer § zae a1 AR fer wg1 mr @) swa sfafaw $ g 23 & svam@) F
st FverT s werr wIATET F A1 & U wwiawr Fr sy 746

(2) s FAfREse war vt 3 et Rrer s wfRfRy & o e 87, T

(u) FfAfdse B & fSaT FeF) | FeTRT, T

(1) fafafe e T arfersret siie o J=madt § e et g1 AT ar F srfee yfafafe
qaeT

(1) Tedr 7 T F ' e AT EfAEs G § st s [, G, s e, ShRafor i
grfior e AT, s s wEuer e i yds #w uF Gty S SEr e g ataa e
STUATL HEEd, T89

(ﬁ)ﬁﬁ%@ﬁ%ﬁﬁmﬁm@n#ﬁﬁﬁﬁﬁﬂﬁﬁﬁﬁmﬁwﬁwﬁaaﬁ?wm
9 =7 U giafafen ey

&) fafafEs e w1 o Rfase a7 st | qeeT, yad

(T) T foreT sty o o Feieee oo Arfia 30

qesT

(2)%%%WH&%?&&W@%W%&WHWWWW%W@%
(3) frar s wfafat § do5 F7 gww 7 T F7 Faior 39 I F dewr F57 9 9 Rty F a5
e 7 TS arfReat e Frat 1T B

Fard o forar v afffy i 0 737 wF dow s §i7 91 § st 1 s

(4) 12 AT 92T G TR FT AGaGT qa19q =1 weraed &, a7 #v wwer 2, g fifew 20 gu e
T A WA § THaAT g 3T TLHTL g1 Aear ST Ferde< grar , S|t ot 7Aryer g1, 91 anms THiH1
[EQUEIE EACIES L i E R ]

54. et i "@erer afufe wr awfgon, FEae st fFeer — S 9w afafa & weaw (Rt &)
garEE AR Gy ) w&ew w7 srefteror RZem o7 fRgEw = ae § Y 99 ¥ g gu udiy e
T frerT # fafgm gy, S 3o 30T Ty w9 sty Al v s afafy staar gaw Gt sfawrd
IrreT THF gl fatatese srmg fandt wrfareerdt o wread ¥ war far srom)

55. forem afafeat F 14 st afen- (1 )mﬁwwﬁ%mwﬁrmmﬁm%w
s % s wra § iy fg s ager yas it e 8§ 9 adt o g s afemi %
TTEGTE, HEEW, HOFq liT [aateq ¥ forg #1971 &7 Adga ofw sriwrad &1y :33)
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(2) f3sra =7 I 7y 7t ST Ty wErw afed F Ay 9 ara BRI a4t F [@eary, 97w, gy i
A F o] ST-9T0TE 1 & AT WEgTEl F srarEr o7 o9 e sh7 AfefAwaw F oy Ayt
% It g U et F el v  AfAfe i ARt e % T adt ot 3aet agms afeait s
Ay ¥ fafarfae aftfat shx sfter s g9 9 -

() IIT AT AT THHT AgTIS AT A49T FFT 9T F HLAW F o T AT F 7y 79 A [’ G
& o= # faw gadl f TgE AT @ I9F gE9 § qQuTIeAE FraTe ff AT aaET d# Fars
FATI

(@ Ffafds e & T 96 @i sodt agras Ak suar s d9% 3 F 91w F o st S d
FETHT FTLATS FAT (3F AL F TAUTAT 1 ZIEF)|

(&) =T FriaTs U fY Rafy § gaw 7 2w whiw wwg v M i sEfa o w5, T

Treg winf, S oft araer g, 1 1 A F gy & o Ay s w0 &g Rt (@esdaT ok o
F g et AsrT) ST SUYET THUT AT ITATAHF FILars L FLT

() 37 AR F IraU™ET A T T F Bru IugEd gamfAE T aw SU wAT anfE 5w ey &
mﬁ#m#@%@m%ﬁﬁwaﬁm$ﬁmm$ﬁﬁwwaﬁﬁvwﬁm
T # watafia yguer 1 UF 97 51

(3) af2 R st dverwr wfAfy w1 g w9 ¢ & =7 afdfRuw % aga fdwfaar & 7wt § o ]38 5= w7

T, a9 ¥ forg Ay R o T@7 § A7 57 e F Tl ¥ T | A 58 T gHg F O FA & agey
T IULHT BILATS FLA

(4) Frar o e wfafa s 7 7 RfAfle 1% o sraewfs s soih

56. e ATAFTE FT TIATH--—- (1) T&F Rrar 1 FfAfy fafafeg F Aew aftsd ¥ =0 § afg

() 7T 7Y el gt wEra AT F AT ¥ e H wedE WA F AR T 6 A0

() T R § I T AT AL & we gy gy &, Avrearfr ot wfRfy a1 age giemt afifd F s
77 feft sty Wi & ereger &Y 3@ ARy F v &g, Rar s dveor 9faf F qvaw F w0 H
A T s FwaT §)

(2) TEAF AT AAF o IT-ATUTR F TgT HAAG g g (1) T Ay ¥ ST IwH wgridwren 7 yguer
T Y TY FoH TIT THQ ST T T LY 307 IwhY qgriAFrsl F HXA0 Zq ISTALHF ST FT §ha A7
I Y q2 A O MET F Ay g2 gu § A o &, S oft A , e g ag e st g e
7% 77 Tu7 747 FT O 2 7 T TW e I SRS 1 ITATHT FLATS ¢ forear T FAEA % spewer F
£ F AT T &l

(3) Y- (2) ¥ agd P 1 wff ¥ warg fRem wwm wf3fe w1 e w7 v gww € a2 F w2
fafafie St % der 3 STRTITE FEW I3 A Q)

57. ﬂm%m_(nmﬁmmmammwﬁmmmﬁhmﬁmﬁ
T2 fafafde et & dxerer Yq oroft smasm 6 agrdt F o7 IF F IHF A8 0F AT Twg, 4 9w
& A F forg T DT

(2) IT-rT (1) F aga A § AR R dw e ol g a8 o6 gah agrides s
3% 7 727 § 72 fafafde fom & wataefty wgmor & e, FRe=or & 38 gar 3 I8 T FrEATT
onfdrer i, Rordy Trew wohiT, ey vy wiRfRAT @ wftr weg e fem aw FrE s wfereTr an 918 s
Treft Arern 3 e sug Hega fava i waT § S AT R T s w qer far smem
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(58) oz F ATt St AT HT TETATE--- TR v AT A e e e ¥ wrfer e A
3 I S2edt orass fory e = v s, & wa i s ffaw 35te § Seoe g g srdEery #
T T ST F I g AT A9 F7 A T ST "watda i sy W e S 5947 34 g
WﬁﬁwwuﬁﬁrmwaﬁﬁaﬂTFwﬁﬁ AT T2 & =T 19 wgerar e (Hius)
WJWWW%Wmsﬁmmwﬁmmﬁq TENT =g, 190 oo grar fRaifa
Tt T ITL TETET AT T AT A7 F g m afe, Ty Tawg T e Oen W " i
AT ST T Tagen 3R s ger Frferer ¥ erateh 25

(59) rfRr sre aTifes Fedie-— (1) el st arcert wfafd, <rta weoey v Rrer i 2w it S f
gt T i e g RfAREE aw dia ¥ e Raftia B aa &, oftg oo 5 wfae i
arides e wega Fam \

(2) T AT (1) e B d il R aff S e AfAE T s s fe 2 o
- THT ST T i ot aF § R wegw woht Rrrd e e § 0% smaes & o § a4t 3fee
T &g w7 Red, [Raw s wig wearfag a7 AisET s e F g99 J s o712 gg Rder &)

60. IIE AFIA-— LT Fa=g, 0 9T 9 Arava=ar #r aafrg i dar # 73ar § < 3% 79
HETEA FATE, TET e i ST HCEA G i TET B AT g

61.ﬁ‘aﬂwmﬁ’éﬂ-—-wegﬁsrﬁﬁﬁﬁﬁ%ﬁmﬁ?w,WW%%‘Q%%{U‘?@%
F HATAT AT ARG TAIL (A0 a7 757 3@t 347 157w /iafagy, ag s v e a1 e
s wfafaat ar syl wwfeecor 77 e wifdeTer qur gifafaE et ar g afdwrh ar wi=rd, sar
fF 7T g e § fAder S8 % Omd 3 1 99 i s agfient ¥ e, S T gauT ¥
EIAAT S F< Heh ;L TAT HFArer 7 a1 fqamr 37 wiferaor ar ffom ar a1 311 g i gifafas G,
srferaRTd] AT FHA UF fA38T & S qre gq 97ed i

62. farfaz it oy 19 ¥ 75 frFTaa FAT— =7 saer & dga wisa wsft wridmwor an 9 srfdereot gra
SO o T I ATEFTLT HIE F THE I g1 F Sqd (el Jeero il €A § TEd U IF A4 {aH
T 4T 19 & Tgd FAFTAT F THd 2

63. 37T TMAE! & ATTRTE sUe—2H 2 F Wraar FFE sy WIieseor I1 g T 97 & 47
Wﬁ&mmﬁﬁwﬁﬁmwﬁﬁﬁmwﬁﬂm T g F TAST & IITT FA gg qT
mﬁ%ﬁaﬁgﬁﬁﬁmwﬁrw&waﬂ?aﬁmﬁwwﬁaﬁwﬁ%%%&i’rww%%l

_' SRER
(ST 20 3H)
T e At i de
#.9. ﬁﬁﬁgmwmmaﬁt T 7T HLEA0r &t waee afafaar i do=ar
FEREEA I |
(1) (2) ' (3)
1. (T [T T LW AL (%) Wex v, T AL (ATH) 929 HIET
PERPER:I T IG]

(@) TeT Hi=e, fO T O 9T (W) e, 1ae

() e gi=a, gl A= &7 srarw R, (7)) '
oeed, qan

() were |f=E, qxtaTer ua a9 T, TST 99 (ATH)-
qEeT, I8

' (%) YT Fi=a, S 99Tee =G0, TS 99E (ATH)-
I qEer, 98T
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() war wtEg, avawias ww SRt o~
TTHTT (ATH) 929, 789

(@) FeTe (A1) T=T 73U AT e
() (A1) TF § FET=q ToiE & 6 Taigfer aftmr-

() T & TG Y HOEF, 97 ATHL (A7)
IO, 9EA

(%) THTL (ATH) g A= &=t ¥ wiw Faast F afgw
AT AT R S -y

[T & F47.-01/2016-17/111 ferwwish)

MINISTRY OF WATER RESOURCES, RIVER DEVELOPMENT, AND GANGA REJUVENATION
NOTIFICATION
New Delhi, the 7th October, 2016

5.0. 3187(E).—Whercas it is necessary lo constitute authoritics at Central, State and District levels to take
measures for prevention, control and abatement of environmental pollution in River Ganga and to ensure continuous
adequate flow of water se as to rejuvenaie the River Ganga to its natural and pristine condition and for matters connecied
thercwith or incidental thereto;

And whercas the River Ganga is of unique importance ascribed to reasons that arc geographical, historical, socio-cultural
and economic giving it the status of a National River;

And whereas the River Ganga has been facing serious threat due to discharge of increasing quantitics of scwage, trade
cffluents and other pollutants on account of rapid urbanisation and industrialisation;

And whereas, the demand for water of River Ganga is growing for irrigation, drinking water supplies, industrial use and
hydro-power due to increase in population, urbanisation, industrialisation, infrastructural development and taking into
account the nced to meel competing demands;

And whereas there is an urgent nced-

(a) to cnsure cffective abatement of pollution and rcjuvenation of the River Ganga by adopting a river basin
approach to promote inter-State and inter-sectoral co-ordination for comprehensive planning and management;

(b) to maintain ecological flows in the River Ganga with the aim of ensuring continuous flows throughout its length
50 as to restore its ecological integrity that enables it to self rejuvenate;

(c) for imposing restrictions in areas abutting the River Ganga in which industries, operations or processes, or class
of industrics, operations or processes shall not be carricd out or shall be carried out subject to certain safcguards;

{d) to make provision for inspection of any premises, plants, equipment, machinerics, manufacturing or other
proccsscs, matcrials or substances and giving dircction to the authorities, officers and persons as may be
necessary to take steps, for prevention. control and abatement of environmental pollution in the River Ganga:

(e) for carrying out and sponsoring investigations and research relating to problems of environmental pollution in
the River Ganga and cxamination of such manufacturing processes, material and substance as are likely to cause
environmental pollution;

() for collection and disscmination of information in respect of matters relating to environmental pollution in the River
Ganga and preparation of manual, codes or guide relating to the prevention, control and abatcment of cavirenmental
poltution; :

And whereas the State Governments concerned, being equally responsible for Ganga rejuvenation, are required to co-
ordinate and implement the river conservation activitics at the State level, and to take steps for comprehensive
managemcnlt of thc River Ganga in their States;
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And whercas it is required to have planning. financing, monitoring and coordinating authorities for strengthening the
collective efforts of the Central Government and the State Governments and authorities under this Order for effective
abatement of pollution and rejuvenation, protection and management of the River Ganga,

Now, therefore, in cxercise of the powers conferred by sub-section (1), read with clauses (1), (ii}, (v). (vi), {vii}, (viin),
(ix). (%), (xii) and (xiii) of sub-section (2) and (3) of section 3 and sections 4,5,9,10,11, 19, 20 and 23 of the Environment
(Protection) Act, 1986 (29 of 1986) (hereinafter referred to as the Act) and in supersession of the notifications of the
Government of India in the erstwhile Ministry of Environment and Forests numbers S.0O.1111(E), dated the 300
September, 2009, §.0. 2493 (E}, dated the 30 September, 2009, S.0. 2494 (E), dated the 30" September 2009, S.0.
2495 (E), dated the 3™ Scptember 2009, 5.0. 287 (E) dated the gh February, 2010 and in the Ministry of Water
Resources, River Development and Ganga Rejuvenation No, §.0. 2539 (E), dated the 29t September 2014, except as
respects things done or omitted to be donc before such supersession, the Central Government hereby------

(I)constitutes the authorities by the names mentioned in this Order for the purposc of exerciéing and performing such of
the powers and functions (including the power to issue directions under section 5 of the Act and for taking measures with
respect to the matters ag mentioned in this Order;

(iiy)directs, subject to the supervision and control of the Central Government and the provisions of this Order, such
authority or authorities as specified in this Order that shall exercise the powers or perform the functions or take the
measures so mentioned in this Order as if such authorities had been empowered by the Act to exercise those powers,
perform those functions, or take such measures;

(ii)directs that all its powers and functions (except the power to constitute any authority under sub-section (3) of section
3 and to make rules under the sections 6 and 25 of the Act) under any provision of the Act shall, in relation to River
Ganga and matters connected therewith, be exercisable and discharged also by the authorities constituted by this Order
and by the officers specified in this Order, subject to such conditions and limitations and to the extent as specified in this
Order.

1.Short title and commencement. — (1) This Order may be called the River Ganga (Rejuvenation, Protection and
Management) Authorities Order, 2016.

(2) It shall come into force on the date of its publication in the Official Gazette.

2, Applicability.- This Order shall apply to the States comprising River Ganga Basin, namely, Himanchal Pradesh,
Uttarakhand, Uttar Pradesh, Madhya Pradesh; Chhattisgarh, Bihar, Jharkhand, Haryana, Rajasthan, West Bengal and the
National Capital Territory of Delhi and such other States, having major tributaries of the River Ganga as the National
Council for Rejuvenation, Protection and Management of River Ganga may decide for the purpose of effective abatement
of pollution and rejuvenation, protection and management of the River Ganga.

3.Definitions.- (1} In this Order, unless the context otherwise requires, -
(a) “Act” means the Environment (Protection) Act, 1986 (29 of 1986);

{b)"Basin” means the entiré catchment of a water body or water course including the soil, water, vegetation and other
natural resources in the area and includes land, water, vegetation and other natural resources on a catchment basis;

(c)”Buffer Area” means an areca which extends beyond the flood plain of a stream;

13

{(d)"catchment” or ““catchment area “includes the entire land area whose runoff from rain, snow or ice drains into a
water body or a water course, before the water course joins River Ganga or its tributaries or discharges water into River
Ganga or its tributaries;

(e)’commercial fishing” means large scale fishing for commercial purposes by nets, poisoning, or other modern fishing
gear or methods in River Ganga or its tributaries;

(f) Competent authority means “Central Government”

(g)'deforestation” means removal or reduction of forest cover, especially when caused by anthropogenic activities or
removal of trees and other vegetation of a forest excluding a planned clearance for scientific management of forest in
particular in the catchment area of River Ganga;

(h)"degraded forest” means a forest having loss or reduction of native forest cover or vegetation density in the catchment
arca abutting River Ganga or its tributaries; .

(iy’direction” shall mean direction issued under section 5 of the Act and the expression “direct” shall be construed
accordingly;

(j) “District Ganga Committee” means the District Ganga Protection Committee mentioned in paragraph 53;

(k)’engineered diversion™ means a structure or device constructed or installed to transfer the water of River Ganga or its
tributaries into canals or other engineering structures;
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(¥ flood plain™ means such area of River Ganga or its tributaries which comes under water on cither side of it due to
floods corresponding to its greatest flow or with a flood of frequency once in hundred years;

(m)"Ghat™ means sloping part at Bank of River Ganga or its tributarics with atificially construcied sicps or sloping picce
of land used for providing casy human access to water of River Ganga or its tributaries and includes usage of such parts
for religious or other related purposes:

(n)"local authority™ includes Panchayati raj institutions, municipalitics. a district board. cantonment board, town planning
authority or Zila Parishad or any other body or authority. by whatever name called, for the time being invested by law,
for rendering cssential services or with the control .and management of civic services, within a specified local area:

(o) National Mission for Clean Ganga™ mcans the authority mentioned in paragraph 31.

(p} “notification” means a notification published in the Official Gazette and the expression ‘notifying” shall be construed
accordingly;

(g)"offensive matter” consists of solid waste which includes animal carcasses. Kitchen or stable refuse. dung. dirt. putrid
or putrefying substances and filth of any kind which is not included in the scwage;

{r)"person” include ----
(iYan individual er group or association of individuals whether incorporated or not:
{iiYa company established under the Companics Act, 2013 (18 of 2013);
{iii)any corporation established by or under any Central or State Act;
(iv)a local authority;
(v} every juridical person not falling within any of the preceding sub-clauscs:

(s)"River Bed" means the dricd portion of the area of River Ganga or its tributarics and includes the place where the
River Ganga or its tributaries run its course when it fills with water and includes the land by the side of River Ganga or
its tributarics which retains the water in its natural channcl, when there is the greatest flow of water;

(t) "River Bed Farming™ includes seasonal agricuiturc or farming on the River Bed of River Ganga or its tributarics
during low flows of water;

(u)"River Ganga™ means the entire length of six hcad-streams in the State of Uttarakhand namely, Rivers Alakananda,
Dhauli Ganga, Nandakini, Pinder, Mandakini and Bhagirathi starting from their originating glaciers up to their respective
confluences at Vishnu Prayag, Nand Prayag, Karn Prayag, Rudra Prayag, and Dev Prayag as also the main stem of the
river thereafter up to Ganga Sagar including Prayag Raj and includes all its tributaries;

(v} “rubbish™ means ashes, broken brick, mortar, broken glass, dust or refuse of any kind and includes filth;

(w) "sand mining” means large scale removal of river sand from the dried channel belt, flood plain or a part of River
Ganga or its tributarics;

(x) "sewage cffluent” means effluent from any sewerage system or scwage disposal works and includes scewage from
open drains; '

(y) "sewerage schemc™ means any scheme which a local authority may introduce for removal of sewage by flushing with
water through underground closed sewers;

(z) “Schedule” means Schedule appended to this Order,

(za) “speccificd District” means an arca of every District abutting the River Ganga, being within a radius of fiftcen
kilometers of the Ganga River Bank or its tributarics in the States of Himachal Pradesh, Uitarakhand, Uttar Pradesh, |
Madhya Pradesh, Chhattisgarh, Bihar, Jharkhand, Haryana, Rajasthan, West Bengal and the National Capital Territory of
Delhi and such other Stales, having major tributaries of the River Ganga as referred to in this Order;

(zb) “State Ganga Committee™ mcans the State Ganga Rejuvenation, Protection and Management Committce constituted
under this Order for each of the States mentioned in paragraph 2.

{zc) State Ganga River Conscrvation Authority means an authority carlier constituted in each State under the Act as
follows, namely:-

(i) the Bihar State Ganga River Conservation Authority constituted by the notification of the Government of India
in the Ministry of Environment and Forests number S§.0287 (E), dated g" February 2010;

(ii) the Jharkhand State Ganga River Conservation Authority constituted by the notification of the Government of
India in the Ministry of Environment and Forests number §.02495(E), dated o™ September 2009,
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f
(iii} the Uttarakhand State Ganga River Conservation Authority constituted by the notification of the Government of
India in the Ministry of Environment and Forests number $.0 1111 (E), dated 30M September 2009,

(iv) the Uttar Pradesh State Ganga River Conservation Authority constituted by the notification of the Government
of India in the Ministry of Environment and Forests number $.02493 (E), dated 3" September 2009; and
i

(vy the West Bengal State Ganga River Conservation Authority constituted by the notification of the Government of
India in the Ministry of Environment and Forests number 5.02494 (E), dated 30™ September 2009,

. | . . . .
{zd) "stream” includes river, watcr course (whether flowing or for the time being dry), inland water (whether natural or
artificial ) and sub-terrain waters; |

(ze) “tribmtaries of River Ganga” means those rivers or streams which flow into River Ganga and includes Yamuna
River, Son River, Mahananda River, Kosi River, Gandak River, Ghaghara River and Mahakali River and their tributaries
or such other rivers which National Council for Rejuvenation Protection and Managemenst of River Ganga may, by
notification, specify for the purposes of this Order.,

2. The words and expressions used hcrrcin and not defined but defined in the Environment (Protection) Act, 1986 (29 of
1986) shall have the meanings respectively assigned to them in the Act.

4. Principles to be followed for rejuvenation, protection and management of River Ganga. — (1) The following
principles shall he followed in taking measures for the rejuvenation, protection and management of River Ganga,
namely:-

(i)  the River Ganga shall be ma:naged as a single system;

(ii) the restoration and maintenance of the chemical, physical, and biological quality of the waters of River Ganga
shall be achieved in a time bound manner;

|
(iii) the River Ganga shall be managed in an ecologically sustainable manner;
r
{iv) the continuity of flow in the River Ganga shall be maintained without altering the natural seascnal variations;

]
(v) the longitudinal, lateral and vertical dimensions (connectivities) of River Ganga shall be incorporated into
river management processes and practices;

(vi) the integral relationship between the surface flow and sub-surface water (ground water) shall be restored and
maintained;

(vii) the lost natural vegetation in catchment arca shall be regenerated and maintained;
{viii) the aquatic and riparian biodiversity in River Ganga Basin shall be regenerated and conserved;

(ix} the bank of River Ganga and its flood plain shall be construction free Zone to reduce pollution sources,

pressures and to maintain its natural ground water recharge functions;
1

{x} the public participation in rejuvenation, protection and managementrevision and enforcement of any
regulation, standard, effluent limitation plan, or programme for rejuvenation, protection and management
shallbe encouraged and made an integral part of processes and practices of

River Ganga rejuvenation, protection and management.

(2)National Mission for Clean Ganga may, having regard to the needs of the people of the country, advances in
technology and socio economic conditions of the people and to preserve the rich heritage of national composite culture,
specify additional principles in addition to the principles specified under sub-paragraph (1).

: '

5.Ecological flow of water in River Ganga to be maintained. — (1) Every State Government, shall endeavor to ensure
that uninterrupted flows of water are maintained at all times in River Ganga as required under clause (iv) of paragraph
I

(4.

(2) Every State Government shall also endeavor to maintain adequate flow of water in River Ganga in different seasons
to enable River Ganga to sustain its ecological integrity and to achieve the goal, all conccrned authorities shall take

suitable actions in a time bound manner.
L
(3) For the purposes of this paragraph, the average flow of water shall be determined by such Hydrology Observation

Stations at such points of the River Ganga, as may be specified by the National Mission for Clean Ganga:

Provided that the average flow of water in River Ganga may, having regard to ecology, be determined by the National
Mission for Clean Ganga for different points of River Ganga.
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6. Prevention, control and abatement of environmental pollution in River Ganga and its tributaries.- (1) No person
shall discharge. directly or indirectly. any untreated or treatcd scwage or sewage siudge into the River Ganga or its
tributarics or its banks:

Provided that where a local authority does not have, on the date of commencement of this Order. sewerage scheme or
infrastructure for collection. storage, transportation and dispesal of sewage or sewage sludge or such infrastructure is not
functional on the said date in an arca abutting the River Ganga or its tributarics, cvery such local authority shall, within a
period. specified by National Mission for Clean Ganga from the date of commencement of this Order, develop such
infrastructure or make such infrastructure functional, as the casc may be, for coliection, storage, transportation and
disposal of sewagc in the territorial area of the local authority.

{2) No person shall discharge, directly or indirectly, any unircated or treated trade effluent and indusirial wasic, bio-
medical waste, or other hazardous substance into the River Ganga or its tributaries or on their banks:

Provided further that where an industry or industrial area management does not have, on the date of commencement of
this Order, industrial effluent treatment scheme or infrastructure for collection, storage, transportation and disposal of
trade cfflucnts industrial waste, bio-medical waste, or other hazardous substance, etc. or such infrastructure is not
functional on the said datc in an area abutting the River Ganga or its tributarics, cvery such industry or industrial arca
management shall, within a period so specificd by the National Mission for Clean Ganga from the date of
commencement of this Order, develop such infrastructure or make such infrastructure functional, as the casc may be, for
collectidn, storage, transportation and disposal of tradc efflucnt and industrial waste, bio-medical waste, or other
hazardous substance in the jurisdiction of the industry or industrial arca management.

(3) No person shall construct any structure, whether permanent or temporary for residential or commercial or industrial
or any other purposcs in the River Ganga, Bank of River Ganga or its tributaries or active flood plain arca of River
Ganga or its tributaries:

Provided that in exceptional circumstances like natural calamities or religious cvents at traditional locations, temporary
structures can be raised after prior permission of the National Mission for Clean Ganga acting through the State Ganga
Committee and the District Ganga Commitiee;

Provided further that in case any such construction has been completed, before the commencement of this Order, in the
River Bank of River Ganga or its tributaries or active flood plain arca of River Ganga or its tributarics, the National
Mission for Clean Ganga shall review such construciions so as to examinc as {o whether such constructions are causing
interruption in the continuous flow of water or pollution in River Ganga or its tributarics, and if that be so, it shall cause
for removing them.

(4) No person shall do any act or carry on any project or process or activity which, notwithstanding whether such act has
been mentioned in this Order or not, has the cffect of causing pollution in the River Ganga.

(5) It shall be the duty of the Natignal Mission for Clcan Ganga, cvery Specified State Ganga Committee or specified
District Ganga Protection Committee, local authority and all other authorities and persons to disseminate widely and
bring to public notice, using various means, information captured in reports and the aforesaid measures in the local
language in every village, town, city and other arcas abutting River Ganga and its tributaries.

7. Emergency measures in case of pollution of River Ganga or its tributaries - 1f any poisonous, noxious or
poltuting matter is present or has entered into the River Ganga duc to any accident or other unforeseen act or event, and it
is nccessary or expedient to take immediate action, the National Mission for Clean Ganga shall take immediate action for
carrying out such operations or direct for carrying out such opcrations by the specified State Ganga Commitice or
specified District Ganga Committee or local authority or any other authority or Board or Corporation, as it may consider
necessary for all or any of the following purposes, namely; -

{2)the manner of removing the matter from River Ganga and disposing it off in such a manner as it may specify, as also,
for carrying out such operations as is considered appropriate for mitigation or removal of any pollution caused by such
matter;

(b) issuing directions restraining or prohibiting any person concerned from discharging any poisonous, noxious or
polluting matter in the River Ganga;

() undertaking any additional work or functions as may be necessary to address such cmergency.

8. Power 1o issue directions. - The National Mission for Clean Ganga shall, in thc exercise of its powers and
performance or its functions under this Order, issue such dircctions in writing as it may consider necessary for abatement
of pollution and rcjuvenation, protection and management of the River Ganga to the concerned authority or local
authority or other authoritics or Board or Corporation or person and they shall be bound 1o comply with such directions.

9. Ganga safety audit.- Every District Ganga Commitice shall cause the Ganga safety audit 1o be carricd out by such
Ganga Safety Auditors within such {ime frame and in accordance with such protocols as may be specified by the
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National Mission for Clean Ganga for the arca of the River Ganga abutting such district and forward the copy of the
report of such safety audit along with remedial action taken thercon to the concerned State Ganga Committee and the
National Mission for Clean Ganga, which shall take appropriate action thereon, if required.

!

10. Pollution in River Ganga and its tributaries to be monitored.- (1) The pollution in River Ganga and its tributaries
shall be monitored by the National Mission for Clean Ganga on its own or by directions through various State and
Central Government agencies by use of satellite imagery and other remote sensing technologies as well as physical
stations, online monitoring and independent agencics at a periodicity to be specificd by it

(2) Notwithstanding the provisions of §ub—paragraph (1), the Central Government may assign the function of monitoring
of pollution in River Ganga and its tributaries to any other agency or body or direct, having regard to advances in
technology, to monitor the aforesaid pollution in River Ganga and its tributaries by adopting any other technique or
method, as may be specificd in the direction.

11. Constitution of National Council for Rejuvenation, Protection and Management of River Ganga. - With effect
from the date of commencement of this Order, there shall be constituted an authority by the name to be called the
National Council for Rejuvenation, Protection and Management of River Ganga, (hereinafter in this Order called as the
National Ganga Council} for the purposes of the Act and to exercise powers and discharge functions as specified in this
Order and the Act.

fl

12.Composition of National Ganga: Council.-The National Ganga Council shall consist of the following members,
namely:-

{a)Prime Minister L -Chairperson ,ex-officio

(b) Union Minister for Water Resources,

River Development and Ganga Rejuvenation - Vice-Chairperson, ex-officio
{c)Union Minister for Environment, Forests

and Climate Change - Member, ex-officio;
(dYUnion Minister for Finance - Member, ex-officio;
(e}Union Minister for Urban Dcve]opment - Member, ex-officio;

(f) Union Minister for Power - Member, ex-officio;
(g)Union Minister for Science and Technology - Member, ex-officio;
(h)Union Minister for Rural Development - Member, ex-officio;

(YUnion Minister for Drinking Water and Sanitation - Member, ex-officio;

(j) Union Minister for Shipping ] - Member, ex-officio;
(k) Union Minister of State for Tourism - Member, ex-officio;
() Vice Chairman, NITI Aayog - Member, ex-officio;
(m)Chief Minister, Bihar ' - Member, ex-officio;
(n) Chief Minister, Jharkhand - Member, ex-officio;
to) Chief Minister, Uttarakhand - Member, ex-officio;
(p) Chief Minister, Uttar Pradesh - Member, ex-officio;
{g) Chief Minister, West Bengal - Member, ex-officio;

(r) Secretary, Ministry of Water Resources,
River Development and Ganga Rejuvenation - Member, ex-officio;

(s)Director General, National Mission for
Clean Ganga ' — Member Secretary, ex-officio.

(2) The National Ganga Council may co-opt one or more Chief Ministers from the States not represented in the National
Ganga Council having major tributaries of River Ganga, which are likely to affect the water quality in the River Ganga,
as Member.

(3) The National Ganga Council may also co-opt onc or more Union Ministers, if it considers necessary, as Member.

(4) The National Ganga Council may consult experts and expert organisations or institutions in the field of river
rejuvenation, river ecology and river management, hydrology, environmental engineering, social mobilisation and other
relevant fields.

i .
(5) The Headquarter of the National Ganga Council shall be at New Delhi or at such other place as it may decide.
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(6} The National Ganga Council shall have its Secretariat in the National Mission for Clean Ganga.

{7} The Central Government in the Ministry of Water Resources, River Development and Ganga Rejuvenation shall
serve as the nodal Ministry.

13. Dissolution of National Ganga River Basin Authority —-- (1) On and {rom the date of constitution of the National
Ganga Council in paragraph 11, the National Ganga River Basin Authority constituted by Notification of the Ministry of
Water Resources, River Development and Ganga Rejuvenation, number $.0 2539 (E), dated the 29™ September 2014
shall stand dissolved.

(2) All things donc or omitted to be done or actions taken or any money spent or authorised to be spent by the National
Ganga River Basin Authority before such dissolution shall be deemed to have been donc or taken under the
corresponding provisions of this Order,

14.Superintendence, direction and control of management of River Ganga to vest in National Ganga Council.-
The National Ganga Council shall, notwithstanding anything comtained in this Order, be overall responsibie for the
superintendence, direction, development and control of River Ganga and the entire River Basin (including financial and
administrative matters) for the protection, prevention, control and abatement of environmental pollution in River Ganga
and its rejuvenation to its natural and pristine condition and to ensure continuous adequate flow of water in the River
Ganga and for matiers connected therewith.

15. Jurisdiction of Natienal Ganga Council.- The jurisdiction of the National Ganga Council shall extend to the areas
mentioned in paragraph 2.

16. Meetings of National Ganga Council.- (1) National Ganga Council may regulate its own procedure for transacting
its busincss including its meetings.

(2) The Chairperson of the National Ganga Council shall preside over its meclings'and in his abscnce, its Vice-
Chairperson shali, preside over the mectings of the National Ganga Council and conduct its business.

(3) The Vice-Chairperson shall have the power to take decisions nccessary for the National Ganga Council to achieve its
objectives, in between the conduct of the twoe mectings of the Council subject {o ratification in the next mecting.

{(4) The National Ganga Council shall meet at least once every year or more as it may deem necessary.

17. Constitution of Empowered Task Force on River Ganga as authority.- (1) With cffect from the date of
commencement of this Order, there shall be constituted an authority by the name to be called the Empowered Task Force
on River Ganga for the purposes of the Act and to cxercisc powers and discharge functions as specified  in this Order
and the Act.

(2) The Empowercd Task Force on River Ganga shall consist of the following members, namely:-

(a)Union Minister for Water Resources,

River Development and Ganga Rejuvenation - Chairperson, ex-afficio,

(b) Union Minister of Statc for Water Resources,

River Development and Ganga Rejuvenation - Vice-Chairperson, ex-officio,
(c)Sccretary in the Ministry of Water Resources,

River Development and Ganga Rejuvenation - Mcmber, ex-officio

(d) Secretary in the Ministry of Finance

(Department of Expenditurc) - Member, ex-officio;
(c) Chicf Exccutive Officer, Niti Ayog - Member, ex-officio;
(f) Chief Secretary, State of Uttrakhand - Member, ex-officio;
{(g) Chief Secretary, State of Uttar Pradesh - Mcmber, ex-officio;
(h)Chief Secretary, State of Bihar - Moember, ex-officio;
(i) Chief Sccretary, State of Jharkhand - Member, ex-officio;
{j) Chicf Secretary, Statc of West Bengal - Member, ex-officio;
{k) Director General , National Mission for Clean Ganga - Member-Secretary

(3) The Empowcred Task Force on River Ganga may also co-opt onc or more Sccretary in the Union Ministries or the
Chief Sccretary of any other State concerned, if it considers nccessary, as member

(4) The Empowered Task Force on River Ganga shall meet at least once every three months or more as it may deem
NECessary. '
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(5) The adminisirative and technical support to the Empowered Task Force on River Ganga shall be provided by the
Central Government in the Ministry of Water Resources, River Development and Ganga Rejuvenation which shall be the
nodal Ministry for the purposes of such administrative and technical support.

18. Functions and powers of Empowered Task Force on River Ganga. -

(1) The Empowered Task Force on River Ganga shall co-ordinate and advise on matters relating to rejuvenation.
protection and management of River Ganga and its tributaries.

(2) In particular and without prejudice to the generality of the provisions of sub-paragraph (1), the functions and powers
of the Empowered Task Force on River Ganga may include measures with respect to all or any of the following matters
in rejuvenation, protection and management of River Ganga, namely:-

(a) ensuring that the Ministries, Departments and State Governments concerned have -
(1) an action plan with sp'rcciﬁc activities, milestones, and timelines for
achievement of the objective of rejuvenation and protection of River Ganga;
(i1} a mechanism for monitoring implementation of its action plans;

(b} co-ordination amongst the Ministries and Departments and Statc Governments concerned for implementation of its
action plans in a time bound manner;

. . - t .
(c} to monitor the implementation process, address bottlenecks, suggest and take such decisions as may be necessary to
ensure speedy Implementation;

(d) all projects under the ambit of Namami Gange including ongoing projects funded domestically and through external
assistance;

(e) discharge of such other functions or exercise of such powers as may be considered necessary for achievement of the
objective of rejuvenation, protection and management of River Ganga or as may be assigned to it by the Central
Government or specified by the National Ganga Council;

1

19. Approval for projects exceeding value of rupees one thousand crore.-

(1Y The Empowered Task Force on River Ganga shall be respensible for the approval of every project exceeding a
value of rupees one thousand crore, as amended from time to time.

(2} The Empowered Task Force on River Ganga may constitute a sub-committee of officials amongst its members
for the purpose of sub-paragraph (1)

20. Constitution and Composition of Specified State Ganga Rejuvenation, Protection and Management
Committees as authorities.— With effect from the date of commencement of this Order, these shall be constituted, in
each State as specified in paragraph 2, an authority to be called the State Ganga Rejuvenation, Protection and
Management Committee, which shall consist of a Chairperson and other members as specified in the Schedule to
exercise powers and discharge functions as specified in this Order and the Act.

21. Meetings of State Ganga Committee. — (1) Every State Ganga Committec may regulate its own procedure for
transacting its business including its meetings.

(2)Every State Ganga Committee shall convene its meetings at least once in every three months’ time.

(3) The Chairperson of the State Ganga Committee shall preside over its meetings and in his absence, the said
Committee shall elect its Vice-Chairperson who shall, preside over the meetings of the State Ganga Committee and
conduct its business. |

22. Superintendence, direction and control over Committee.- The superintendence, direction and control of the
District Ganga Committees shall, notwithstanding anything contained in this Order, vest in the State Ganga Committee,
for the purposes of rejuvenation, protection, prevention, control and abatement of environmental pollution in River
Ganga and its tributaries so as to rejuvenate the River Ganga to its natural and pristine condition and ensure continuous
and adequate flow of water in River Ganga and for protection and management of River Ganga in the States concerned.

23. Decisions of State Ganga Commmittee to be binding.- The decision taken at the meetings of the State Ganga
Committee shall, notwithstanding anything contained in this Order, be binding upon every District Ganga Committee
and every local authority or other authority or Board or person referred to in such decision and they shall comply with the
decisions of the State Ganga Commit(ee.

]
24. Powers, duties and functions of State Ganga Committees.— (1)} Every State Ganga Committee shall, subject to the
provisions of the Act and rules made or directions issued thereunder, have the power to take all such measures, including
those in paragraphs 6, 7 and 8, as it deems necessary or expedient for effective abatement of pollution and conservation
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of the River Ganga and for implementing the decisions or dircctions of the National Ganga Council and National Mission
for Clcan Ganga.

(2) The State Ganga Committee shall implement various programmes and projects of the National Ganga Council and
National Mission for Clean Ganga. ’

(3) In particular and without prejudice to the gencrality of the provisions of sub-paragraphs (1) and (2). such measurcs
may include all or any of the following matters, namely:- ’

(a) coordination and implementation of the conservation activitics relating to River Ganga including augmentation of
sewerage infrastructure, catchment arca treatment, protection of flood plains, creating public awareness and such other
measures at the State Icvel and regulation of activitics aimed at the prevention, control and abaicment of pollution in the
River Ganga to maintain its water quality, and to take such other measures relevant to river ccology and management in
the State concerned;

(b) implementation of the river basin management plan in the concerned State:
(c) maintenance of minimum ecological flows in the River Ganga in the concerned State and actions thercon:

(d) entry and inspection under section 10 and power to take sample under scction |1 of the Act for the purpose of
exercising and performing its functions under this Order,

{(4) The State Ganga Committce shali undertake all the emergency measures mentioned in paragraph 7.
{5) The State Ganga Commitice shall have the powers to issue directions under section 5 of the Act.

(6) The powers and functions of the State Ganga Committee shall be without prejudice to any of the powers conferred
upon the State Government under any Central or State Act, being not inconsistent with the provisions of the Act.

25, Monitoring execution of plans and programmes of District Ganga Committees.- Every State Ganga Committec
shall monitor the execution of plans, programmes, and projects of all their District Ganga Protection Committces and
those of other authorities and submit progress in respect thereof to the National Mission for Clean Ganga.

26. Preparation of consolidated reports of all District Ganga Committees and taking remedial measures in
respect thereof.- (1} Every Staic Ganga Committee shall prepare a consolidated report of all District Ganga Protection
Committees, local authoritics or other authoritics or Board or Corporation or person for every quarter indicating therein
in respect of cach specified District abutting River Ganga and its tributaries, ----

(2) the status of the plans being execnted and measures taken by them and any other activity relating to the healih of
River Ganga and its tributarics;

{b) the quality of water in River Ganga and its tributarics in cach specified District and remedial action in respect thercof;
(c) any interruption of flow in the River Ganga in cach specified District and rcasons therefor;

{d) remedial measures taken on the complaints made to the District Ganga  Committee or local authorities or other
authorities;

(e) adverse report as reported by Ganga safety avditors in each specificd District;
(f) any other information relevant to the health of River Ganga and its tributaries.

(2) The report referred to in sub-paragraph (1) shall be submitted within one month at the end of cach year to the State
Ganga Committee and National Mission for Clean Ganga along with remedial action thercof.

27. Conducting of Ganga safety audit and submission of such audit reports by State  Ganga Committees.- (1} It
shall be the duty of the State Ganga Commitiees to conduct or causcs to be conducted, through the District Ganga
Committees, the Ganga safety audit and submit report of the Ganga safety audit to the National Mission for Clean Ganga
along with the remedial action taken thercon and also make available the same in public domain and exhibit the same at
its website.

(2) The Ganga safcty audit shall include such particulars and be done at such intervals (save as otherwisc provided in this
Order) and in such manner as may be specified, by notification, by the National Mission for Clean Ganga.

28. State Ganga Committee to be nodal agency.- The State Ganga Commitiec shall be the State-wide nodal agency in
the State for the implementation of the provisions of this Order and for effective abatement of pollution and rejuvenation,
protection and management of the River Ganga and its tributaries.

29. State Ganga Committees to be bound by dircction of National Ganga Council and National Mission for Clean
Ganga.- Every State Ganga Committce, without prejudice to the foregoing provisions of this Order, shall, in exercise of
its powers or the performance of its functions under this Order, be bound by the decisians or such directions (including
those relating to technical and administrative matiers) as the National Ganga Council and the National Mission for Clean

Page 85 of 116



! 1081

32 THE GAZETTE OF INDIA : EXTRAORDINARY [PART [1I—SEC. 3(i1)]

Ganga may give in writing to it fram time te time for abatement of pollution and rejuvenation, protection and
management of the River Ganga.

30. Dissolution of State Ganga River Conservation Authorities and State Executive Commiltees.- (1) With cflect

from the date of constitution of the State Ganga Committees, the respective State Ganga River Conservation Authorities

and the respective State Executive Commiltees constituted before the commencement of this Order shall stand dissolved.
I B

{2)All things done or omiited to be done or actions taken or any money spent or authorised to be spent by the authorities
and committees under sub-paragraph (1} before such dissolution shall be deemed to have been done or {aken under the
corresponding provisions of this Order.

31. Constitution of National Mission for Clean Ganga as an authority.-(1} With effect from the date of
commencement of this Order, the National Mission for Ciean Ganga, a society registered under the Societies Registration
Act, 1860 (21 of 1860}, shall be an authority constituted under the Act, by the same name for the purposes of the Act
and to exercise powers and discharge functions as specified under this Order and the Act and the rules made or directions
issued thereunder.

(2) The composition of the National Mission for Clean Ganga shall be as specified in paragraph 35.

32. Area of operation of National Mission for Clean Ganga.- The area of operation of the National Mission for Clean
Ganga shall be the arcas mentioned in paragraph 2.

33. National Mission for Clean Ganga to be nodal agency.- The National Mission for Ciean Ganga shall be the nodal
agency for the nationwide implementation of the provisions of this Order and for effective abatement of pollution and
rejuvenation, protection and management of the River Ganga and its tributaries.

34. National Mission for Clean Ganga to be an empowered organization.- The National Mission for Clean Ganga
shall be an empowered organisation with two ticr management having administrative, appraisal and approval powers and
duties, functions and powers as specified in this Order.

35. Composition of National Mission for Clean Ganga.- The National Mission for Clean Ganga shall have a two-tier
management structure and it shall comprise of the Governing Council and the Executive Commitice.

(1)  The Governing Council shall consist of the following members, namely:-

(a) | Director General of Nationa.l Mission for Clean Ganga Chairman, ex-officio
(b} | Joint Secretary, Ministry of Water Resources, River Development and Ganga | Member, ex-officio
Rejuvenation
{c) | Joint Secretary, Ministry of'Urban Development Member, ex-officio
(d) Joint Secretary, Ministry of Environment, Forests and Climate Change Member, ex-officio
(e) Joint Secretary, Dcpartmen; of Expenditure Member, ex-officio
(f) Representative of NITI Aayog (not below Joint Secretary) Member, ex-officio
(g) | Chairman, Central Pollution Control Board Member, ex-officio
(h) Principal Secretary, Urban beve]opment, Government of Bihar Member, ex-officio
(i) Principal Secretary, Urban Development, Government of Jharkhand Member, ex-officio
(3) | Principal Secretary, Urban TDevclopmem, Government of Uttar Pradesh ' Member, ex-officio
(k) | Principal Secretary, Peyjal, Government of Uttarakhand Member, ex-officio
I Principal Secretary, UrbanlDeveIopmem, Government of West Bengal Member, ex-afficio
(m) | Executive Director(Deputy Director General), National Mission for Clean Ganga Memiber, ex-officio
(n) | Executive Director (Technfcal),National Mission for Clean Ganga Member, ex-bfﬁcio

f
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(0) Exccutive Director {(Finance). National Mission for Clean Ganga Member, ex-officio
(p) | Exccutive Director (Projects), Natianal Mission for Clean Ganga Member. ex-afficio
(q) | Exccutive Director(Adminisiration), National Mission for Clean Ganga Member- Secretary.

{2y The Exccutive Committee constituted out of the Governing Council, shall  consist of the following members,
namely:- '

{a) Dircctor General, National Mission for Clean Ganga — Chairperson. ex-officio;
(b) Joint Sccretary, Department of Expepdilurc -~ Mcmber, cx-officio;
{¢) Representative of NITE Aayog (not below Joint Secretary) = Mcmber, cx-officio;

(d) Principal Secretary of the State concerned . —Member, ex-officio:
{e) Executive Dircctor (Deputy Director General)
National Mission for Clean Ganga - Member. ex-officio;
(f) Executive Dircctor (Finance)
National Mission for Clean Ganga — Member, ex-officio;
(g) Executive Dircctor (Technical)
National Mission for Clean Ganga — Mcmber, cx-officio;
(h) Executive Dircctor (Projects)
National Mission for Clean Ganga — Member, ex-officio;
(i} Exccutive Dircctor (Administration)
National Mission for Clean Ganga - Member, ex-officio;
» The Dircctor General, National Mission for Clean Ganga may, if he considers necessary, may associate with the
Exccutive Commitice, any other member from the Governing Council,
4 The Governing Council may constitute a sub-commitice from owt of its members and also by associating some
technical experts for appraisal of the projecis.
(3 The representative of the State concerned shall also be onc of the members of sub-committece.
(6} Half of the members of the Governing Council shall form the quorum.

36. (1) All approvals up 1o one thousand crores rupees shall be granted by the Executive Committee and it shall
report to the Governing Council at lcast once in three months,

(2) The Sub-Committee of the Governing Council shall appraise the project only aftcr completion of Third Party
Appraisal of the project by technical experts or consortium of recognized institutes or Indian Institutes of Technology, as
the case may be.

(3) The Third Party Appraisal shall be for all projects irrespective of their value,
37. Appointment of Director General and Executive Dircctors of National Mission for Clean Ganga.-

(1) Director General, National Mission for Clean Ganga shall be appointed by the Central Government who shall be
cquivalent to the rank of Additional Sccretary or Secretary to the Government of India and his terms and
conditions of services shall be determined by Central Government.

(2) The Exccutive Director (Finance) shall be appointed on deputation from any of the organised accounts services
in the Central Government in the rank equivalent to Joint Secretary to Government of India in accordance with
the recruitment rules of the said services.

(3) National Mission for Clean Ganga shall have at Icast one position for cach of the Exccutive Directors in the rank
of Joint Secretary to Government of India.

(4) Onc of the Exccutive Directors shall be dosignaied as Deputy Director General of the National Mission for
Clean Ganga and he shall be appointed by the Central Government.

(5) Nonc of the nominated members of the Exccutive Committee shall be below the rank of Joint Secretary in
Government of India.

38. Duty of National Mission for Clean Ganga.- [t shall be the duty of the National Mission for Clean Ganga 1o -

(i} follow the principles laid down in paragraph 4
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i
(i) comply with the decisions and directions of the National Ganga Council and implement the Ganga Basin
Management Plan approved by it;
1

(iii) co-ordinate all detivities for rejuvenation and protection of River Ganga in a time bound manner as directed by the
National Ganga Council;

]
(iv) do all other acts or abstain from doing certain act which may be necessary for rejuvenation and protection of River
Ganga and its tributaries, !
39. Functions of National Missionifor Clean Ganga.- (1} Without prejudice to the provisions of this Order, the
National Mission for Clean Ganga shall identify or cause to be identified -

i

(a) the specific threats to the River Ganga in areas in each village and town of such specificd District abutting River
Ganga and its tributaries, including sewerage and industrial waste, cremation and burial of corpses and disposal
of animal carcasses, and threats from commercial, recreational and religious activitics;

I
(b) the type of measures required to address such threat in each village and town of all districts abutting River
Ganga and tts tributaries;

(¢) the specific areas where such remedial actions are required to be taken for rejuvenation and protection of River
Ganga and its tributaries.

(d) the measures which may be necessary for reuse of treated water and enter in to Memorandum of Understanding
in this regard with the Ministries of the Central Government like Railways, Power, Petroleum and Natural Gas

etc., State Governments, autonomous bodies at the Central and State level, recognized Institutes and

organizations which the National Mission for Clean Ganga may deem fit.

(2) The National Mission for Clean G:Enga shall make or cause to make the River Ganga Basin Management Plan along
with cost, timelines and allocation of responsibilities, among other things, for rejuvenation and protection of River Ganga
and its tributaries in each village and town of specified District abutting River Ganga and its tributaries and exccute
projects there for. '

i
{3) The National Mission for Clean Ganga shall -----

(a) cause to be determined the magnitude of ecological flows in the River Ganga and its tributaries required to be
maintained at different points in different areas at all times with the aim of ensuring water quality and
environmentally sustainable rejuvenation, protection and management of River Ganga and its tributaries and
notifying the same and take or direct all such measures necessary to maintain adequate ecological flows;

(b} cause to be identified places where the environmental flow of water of River Ganga has been modified and take
measures for correction thereof to maintain the continuous flow of water for rejuvenation, protection and
management of River Ganga and its tributaries;

f

(c) identify places of discontinuity of water in River Ganga and its tributaries due to engincered diversion of water
or storage of water or by any other means and execute plans in respect thereof or take remedial action therefor;

{d) devise a system to be put in place for continuous monitoring of flow of water and pollution levels in River
Ganga and its tributaries; i‘

{e) take all such measures which may be necessary to give effect to the decisions of the National Ganga Council so
as to maintain adequate ecological flows in the River Ganga and tributaries;

(f) render assistance or cause them to be rendered by any agency for preparation of detailed project reports or
exccution of projects for abatement of pollution and rejuvenation, protection and management of the River
Ganga and its tributaries to the State Governments, the State Ganga Committees, District Ganga Committees or
local autherities or any person or body, any authority, Board or Corporation;

{g) set up or facilitate setting up or designate and direct one or more existing centers to research, develop and
disseminate knowledge base and analytical tools on abatement of pollution and rejuvenation, protection and
management of River Ganga and its tributaries,

(h) take any other measures which may be necessary for continuous flow of water and abatement of pollution in
River Ganga and its tributaries

(4)The National Mission for Clean Ganga shall take all such other emergency measures as outlined in paragraph 7.

;
40. Establishment of River Ganga Monitoring Centres at suitable locations along River Ganga and its
tributaries.- The National Mission for Clean Ganga may identify the places in the River Ganga Basin and establish at
such places or designate any existing laboratory or station or institute as Centres to be called the “River Ganga
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Monitoring Centre” for monitoring amongst other things. continuous flow of water and pollution levels as required under
this Order and such Cenire shall report immediately to the National Mission for Clean Ganga for taking remedial action
therefor.

41. Powers of National Mission for Clean Ganga.- (1) The National Mission for Clean Ganga being the national
agency charged with the role, responsibility and powers 1o facilitate the task of rejuvenation, proicction and management
of River Ganga and its tributaries, under the supervision and direction of the National Ganga Council, shall recommend
to the National Ganga Council or Central Government for issuing directions or issuc directions itsclf, to the State Ganga
Committees or District Ganga Commitlces or local authority or any other autherity ar any persen, institution, censortium
or agency, as it may decide, for the rejuvenation, protection and management of River Ganga and have the power 1o take
all such measurcs and discharge such functions as it may deem necessary or cxpedient for prevention, control and
abatement of cnvironmental pollution in River Ganga and its tributarics so as to rejuvenate the River Ganga to its natural
and pristine condition and ensure continnous and adequate flow of water in River Ganga and for protection and
management of River Ganga and for matters connected therewith,

(2) In particular and without prejudice to the generality of the provisions of sub-paragraph (1), and save as otherwisc
provided in this Order, such directions may include all or any of the following matters in the management of River
Ganga, namely:-

(a) fulfillment of the functions mentioned in paragraph 53 in accordance with the principles in paragraph 4;

(b) formulate, with the approval of the Central Government, the National policy for effective abatement of pollulion and
rejuvenation, preiection and management of River Ganga;

(c) enter into memorandum of understanding, with the approval of the Central Government, with any country or forcign
agency for effective implementation of the River Ganga Basin Management Plaa for rejuvenation, protection, prevention,
control and abatement of pollution in the River Ganga and its tributaries;

{d) approve, with or withoul madifications, the River Ganga Basin Management Plan and direct amendments, if any, to
be made therein; .

(e) supervise and review the progress reports, and issue directions to the State Ganga Commitiees, District Ganga
Commiltees or local authorities and other authoritics in the implementation of the River Ganga Basin Management Plan
and any other matter connected with affairs of the River Ganga and its tributaries;

(f) approve the planning, financing and cxecution of programmes for abatement of pollution in the River Ganga including
augmentation of sewcrage and cffluent weatment infrastructure, catchment arca trcatment, protection of flood plains,
creating public awarcness, conscrvation of aqguatic and riparian life and biodiversity and such other measures for
promoting environmentally sustainable river rcjuvenation;

{g) coordination, monitoring and review of the implementation of various programmes or activities taken up for
prevention, control and abatement of pollution and protection and management in the River Ganga and its tributarics;

(h) direct any person or authority to take measures for restoration of river ecology and management in the River Ganga
Basin States;

(i) recommend to the Central Government, for creation of special purpose vehicles (whether as a company under the
companies Act, 2013(i8 of 2013) or Socictics Registration Act, 1860 (21 of 1860) or a Trust under the Indian Trust Act,
1882 (2 of 1882)), as may be considered appropriate, for implementation of this Order and for the purposes of the Act;

(j) take such mcasurcs as may bc necessary for the better co-ordination of policy and action to ensure cffective
prevention, control and abatement of pollution, rejuvenation and protection and management in the River Ganga and its
tributaries;

(k) issuc such directions to any person or authority, as it may consider necessary, for proper or prompt exccution of the
projects or cancel such projects or stop relcase of funds or direct refund of amount already released and assign the same
to any other person or authority or Board or Corporation for prompt execution thercof;

(1) direct any person or authority to maintain such books of account or other documents, without prejudice to any law for
the time being in force, as may be specified by the National Mission for Clean Ganga;

{m) take such other measures which may be nccessary for achicvement of prevention, control and abatement of pollution,
rejuvenation and protection and management in the River Ganga and its tributarics;

{3)The Nationa) Mission for Clean Ganga shall have the power to issuc directions mentioned under scction 5 of the Act.

(4)The National Mission for Clean Ganga may cvolve an appropriate mechanism for implementation of its decisions and
the decisions of the National Ganga Council.
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42. Giving of prior approval in certain matters.- Every person, the State Ganga Conunittees, District Ganga Protection
Committecs, local authorities and other authoritics shall obtain priar approval of the National Missien for Clean Ganga,
on the following matiers, rclating to River Ganga and any area abutting River Ganga or its tributaries, if required to
implement the decisions of the National Ganga Council, namely:-

{a) engineered diversion and storage of water in River Ganga without affecting the flow of water downstream of the
River Ganga,

(b) construction of bridges and associated roads and embankments over the River Ganga or at its River Bank or its flood
plain area;

(¢) construction of Ghats or extension of any existing Ghat;
(d) construction of jetties;

(e) construction of permanent hydraulic structures for storage or diversion or control of waters or channelisation of River
Ganga or its tributaries;

(f) deforestation of hill slopes and notifted forest and other eco-sensitive areas;
(g) any other activity which contravenes the principles laid out in paragraph 4 which the National Mission for Clean
Ganga may specify.

43. Financial framework.- (1) The budgetary allocation shall be utilised by the National Missicn for Clean Ganga for
meeting expenses in connection with the discharge of its functions, objects and purposes and establishment expenditure:
Provided that the money received by way of grants, loans and borrowings shall be expended for the specific purpose for
which such grants, loans and borrowings have been received.

(2) The National Mission for Clean Ganga shall maintain proper accounts and other relevant records and prepare an

annual expenditure statement.

(3)The audit of National Mission for Clean Ganga accounts shall be done by the Comptroller and Auvditor-General of
India and after completion of annual audit, the audit agency shall furnish annual audit certificate.

(4)The affairs of National Mission for Clean Ganga shall be subject to the control of Central Vigilance Commission and
there shall be a Vigilance Officer to look after vigilance related matters.

(5) The annual expenditure statement with the aundit report shall be forwarded annually to the Empowered Task Force,
_and the Central Government for being laid before each House of Parliament.

44. Engagement of legal experts.- The National Mission for Clean Ganga shall have proper legal set up for which it
may engage legal experts, consultants and legal firms as may be necessary for advising it on legal matters and providing
support for discharging its duties.

45, Scrutiny of reports.- All the reports relating to its activities and reports received from the State Ganga Committees,
District Ganga Committees, local authority, Board, Corporation or any person shall be scrutinised by the National
Mission for Clean Ganga and placed by it along with its views on the matters mentioned in such report before the
National Ganga Council for soliciting its guidance thereon, if required.

46. Consolidated report of Ganga Safety audit.- The National Mission for Clean Ganga shall prepare and submit a
consolidated report of the Ganga safety audits of River Ganga to the National Ganga Council along with the remedial
action taken thereon and also make available the same in public domain and exhibit the same at its website.

47. Powers of National Mission for Clean Ganga to call for information, conduct inspection, publish reports, etc.-
(1) Where the National Mission for Clean Ganga considers it expedient so to do under section 5 of the Act, it may, by
order in writing.-

(a) call upon any State Ganga Committees, District Ganga Protection Committees, local authority, other authority, Board,
Corporation or person, who has been allotted any project for execution or connected with such project or utilisation of
funds, at any time, to furnish in writing or make public for dissemination such information or explanation relating to such
project allotted for execution or executed or utilisation of fund allotted as the National Mission for Clean Ganga may
require; or

(b)appoint one or more persons or any authority to make an inquiry in relation to project allotted for execution or
executed or utilisation of fund allotted; or

(¢) direct any of its officers or employees or the officers or employees of the Central Government or State Government or
any other authority to inspect the books of account or other documents of the State Ganga Committees, District Ganga
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Committees, local authority, other authority. Board, Corporation or person related to any project allotied for exccution or
exceuted or utilisation of funds: or

(d) require any person. officer, State Government or authority to furnish to it any reports, relurns, statistics, accounts and
other information and such person, officer, State Government or other authority shall be bound to do so.

48. Financing and implementation model.— The National Mission for Clean Ganga shail develop and constantly refine
financial models that would improve the performance and sustainability of projects, and which can be adopted by the
State Ganga Committees, District Ganga Commitiees, local authority, other authority or person for abatcment of
pollution and rcjuvenation, protection and management of the River Ganga.

49, Preparation of consolidated reports.- (1) The National Mission for Clean Ganga shall, on the basis of the reports
and other information forwarded by the State Ganga Committees, District Ganga Committees, local authoritics, other
auihoritics, Board, Corporation or person, prepare a consolidated report every year indicating therein in respect of each
specificd District abutting River Ganga and its tributaries.-

(a} the status of the plans being executed and measures taken by them and any other activity relating to the health of
River Ganga and its tributaries;

(b) the quality of water in River Ganga and its tributarics and remedial action in respect thereof’
(c} any interruption of water in the River Ganga and reasons therefor;
(d) condition of River Bed and flood plains and habitat in the speeified District;

(e) remedial measures taken on the complaints received from public by the District Ganga Commitlee or local
authoritics;

(f) threats remaining to be addressed by then with remedial action proposcd therefor;
(g} report if any as reported by Ganga safety auditors;
(h) all ‘other information relevant about the health of River Ganga and its tributarics.

(2) The National Mission for Clean Ganga shall submit a consolidated report referred to in sub-paragraph (1} afier review
thereof to the Empowered Task Force along with remedial action thereof.

50. Annual report.- (1) The National Mission for Clean Ganga shall, within three months of the end of every year,
prepare an annual report of all work undertaken by it and by the Empowcred Task Force on River Ganga, the State
Ganga Committees, District Ganga Committees, concerned local authorities, other authoritics, Board, Corporation or
persons during the immediately preceding year.

(2} The National Mission for Clean Ganga shall include under separate parts in its annual report referred to in sub-
paragraph (1}, all works undertaken by it and the Empowered Task Force on River Ganga, the State Governments, the
State Ganga Committees, District Ganga Committecs, concerned local authoritics, other authorities, Board, Corporation
or person, and forward the said annual report to the National Ganga Council and the Central Government and also make
availablc in public domain and exhibit at its website.

51. Constitution of Committees.- The National Mission for Clcan Ganga may, constitutc onc or morc River Ganga
Management Committees from amongst its members and such experts in the ficld of rivers or water as it may consider
appropriate for the efficient discharge of its functions under this Order.

52. Soliciting guidance.- In case any difficulty arises in implementing decisions of the National Ganga Council or the
provisions of this Qrder, it shall be duty of the National Mission for Clean Ganga to solicit the guidance of the National
Ganga Council and take appropriate action accordingly.

53. Constitution of District Ganga Protection Committees.- (1) The Central Government shall immediately afier the
commencement of this Order, in consultation with concerned State Ganga Committee, by notification constitute, in every
specified District abutting River Ganga and its wributaries in the Statcs mentioned in paragraph 2, the “District Ganga
Committees™ for the prevention, control and abatement of environmental pollution in the River Ganga.

{2) Every District Ganga Committce in each specified District shall consist of the following members, namely:-

{a) the District Collector in the specified District; - Chairperson, ex-officio;

(b) not more than (wo nominated representatives from Municipalitics and Gram Panchayats of the specified District
nominated by the State Government. - Members:
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{c) one representative each of the Public Works, Irrigation, Public Health Engineering. and Rural Drinking Water
Departments, and State Pollution Comtol Board working in the specificd District abutting River Ganga 1o be nominated

by the District Collector ' - Member, cx-officio;
!

{d} two environmentalists associated with River Ganga protection activitics and one representative of local industry

association in the specified District to be nominated by the District Collector - Members,;
(e) one Divisional Forest Officer of the specified District - Member, ex-officio
(f} one District official to be nominated by the District Collector. - Member;

[}
(2) The District Collector shall be the Chairperson of the District Ganga Committee and the Divisional Forest Officer
shall be the Convener of the District Ganga Committee.

(3) The District Ganga Committees shall meet at such times and at such places as the Chairperson of that Commiltee may
decide and exercise such powers and functions as may be conferred under this Order:

Provided that at least one meeting of the District Ganga Commitiee shall be held every three months.

(4} A non ex-officio member may resign his office by giving notice in writing thereof to the Central Government or to
the District Collector concerned, as the case may be, and shall cease to be a member on his resignation being accepted by
the Government or the District Collector concerned, as the ¢ase may be.

54, Superintendence, direction and control of District Ganga Committee.- The superintendence, direction and
control of the management of the District Ganga Committee (including financial and administrative matters) shall,
notwithstanding anything contained in this Order, vest in the National Mission for Clean Ganga which may be exercised
by it either directly or through the State Ganga Committee or any of its officer or any other authority specified by it.

55, Functions and powers of District Ganga Committees.- {1) Every District Ganga Committee shall discharge
functions and exercise powers for rejuvenation, protection, restoration and rehabilitation of River Ganga and its
tributaries in each specified District as Iaid out in paragraph 6 and 7 as per the principles specified in paragraph 4.

(2) In particular, and without prejudice to the generality of the provisions of sub-paragraph (}) for rejuvenation and
protection and restoration or rehabilitation of degraded areas abutting River Ganga and its tributaries and subject to other
provisions of this Order and rules made thereunder, every District Ganga Committee shall have the following powers and
functions in relation to River Ganga and its tributaries abutting in the area in specified District, namely:-

{(a) identifying activities which may be threats in the area of specified District abutting the River Ganga for protection of
River Ganga and its tributaries or its River bed and making a plan for remedial action and take remedial action in respect
thereof;

{b) taking remedial action at its own end for protection of River Ganga and its tributaries or its River bed abutting in the
specified District (excluding enforcement of the provisions of this Order)

(c} in the event of its inability to take remedial action, reporting (electronically as well as by sending written
communication in hard copy) to the National Mission for Clean Ganga and concerned State Government, the State Ganga
Committee, as the case may be, for issue of direction for protection of River Ganga and to formulate appropnate
management or remedial actions.

(d) taking suitable administrative and other measures, to give effect to the provisions of this Order so as to prevent the
environmental poliution in the River Ganga and its tributaries, not being inconsistent with the provisions of this Order, or
any law for the time being in force.

(3) In case, the District Ganga Committee is of the opinion that any contravention has been made of any other taw for the
time being in force or in respect of provisions of this Crder, it shall take appropriate action in accordance with the law for
the time being in force.

(4) The District Ganga Committee shall take all such emergency measures as specified in paragraph 7,

56. Designation of Nodal Officer.- (1) Every District Ganga Committee shall nominate as Nodal Officer for the
purposes of this Order -

(a) the Sarpanch of Gram Sabha of every village in the areas abutting the River Ganga and its tributaries;
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{b) in case of an arca. not being village abutting the River Ganga, the Chairperson of Municipality Planning Committee
or Mctropolitan Planning Committice or Chairperson of any local authority. as the Chairperson of the District Ganga
Commitice.

(2) Every Nodal Officer nominated under sub-paragraph (1) shall take measures to prevent the pollution of River Ganga
and its tributaries and take remedial action for protection of River Ganga and its tributarics or their River bed abutting in
such village or other area, as the case may be, of which he is the Nodal Officer and in case of his faiture to do so, he shall
report the violation of this Order to the Chairperson of the District Ganga Committee for remedial action,

(3) After reccipt of the report under sub-paragraph (2), the Chairperson of the District Ganga Commitice shall take
remedial action for protection of River Ganga or its River bed abutting the specificd District.

57. Preparation of plans.- (1) Every District Ganga Committee shall prepare its plan for protection of River Ganga and
its tributaries and their River bed abutting the specified District and submit the same o the National Mission for Cican
Ganga for its approval.

{2) The plan under sub-paragraph (1) shall include the activities te be undertaken by the District Ganga Commiitee for
protection, control and abatement of environmental poliution in River Ganga and its tributaries and their River Bed arca
abutting the specified District which may be recommended by the State Government, State Ganga Commitices, the
National Mission for Clean Ganga, any other autherity or Board and the expenditure involved for such plan and time
within which such activitics shall be completed,

58. Preparation of budget and maintenance of accounts.- Every District Ganga Committee shall preparc its budget
for every financial year indicating therein the funds required and purposes for which such funds shall be spent and the
time limit within which the activity mentioned in the budget shall be completed and submit to concerned State Ganga
Committee under intimation to National Mission for Clean Ganga and such Commitiee shall ensure proper maintenance
of accounts as directed by National Mission for Clecan Ganga, for audit by the Comptroller and Auditor-General of India
or any other agency appointed by the Comptroller and Auditor-General of India and such accounts shall be subject to
inspection by National Ganga Council, National Mission for Clean Ganga, State Ganga Committee or any of their
appointed entitics.

59. Monthly and annual reports.- (1)} Every District Ganga Committee shall, submit monthly and annual reports to the
National Ganga Council, National Mission for Clean Ganga and State Ganga Committee as directed by National Mission
for Clean Ganga within specified timelines.

(2) In addition to the annual report referred to in sub-paragraph (1), the District Ganga Committee shall furnish to the
National Mission for Clean Ganga at such time and in such form and manner it may direct to furnish such other returns,
statements and other particulars in regard to any proposed or existing programme for the River Ganga Basin Plan for the
abutiing area in the specified District.

60. Budget allocation.- The National Mission for Clean Ganga shall consolidate and preparc the budgel requircment
and submit the same to the Ministry of Water Resources, River Development and Ganga Rejuvenation.

61. Direction by Central Government.- Notwithstanding anything contained in this Order, it shall be lawful for the
Central Government to issue dircetions in writing to the Ministries or Departments of the Government of Iadia, or the
State Government or the State Ganga Committecs, the National Mission for Clean Ganga or District Ganga Committecs,
or local authority or other authority or statutory bodies or any of its officers or cmployces, as the casc may be, lo
facilitatc or assist in the rejuvenation, protection and management of River Ganga and its tributaries in such manner as it
may direct, and such Ministry or Department or Authority or Mission or Board, Committee or Government or statutory
body, officer or employee shall be bound to comply with such dircctions.

62. Making of complaint under section 19 of the Act.- All the authoritics constituted under this Order or their
officers authorised by such authoritics may make complaint before the court under section 19 of the Act for taking
cognizance of any offence under the said scction.

63. Order to be in addition io other laws.- The provisions of this Order arc without prejudice to the discharge of
functions by any local authority or other authority or Board or corporation or any person for taking measures for the
purposes of effective abatement of pollution and rejuvenation of the River Ganga and its protection and management and
any other law for the time being in force.
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40 THE GAZETTE OF INDIA : EXTRAORDINARY . [PART H—SEC. 3(i1)]
l SCHEDULE v

[See paragraph 20]
COMPOSITION OF STATE GANGA COMMITTEES

Serial No. | Name of the State Ganga | Composition of the State Ganga  Committees

Commitiee
(1) @) | (3)
1. {Name) State Ganga ProtE;ction (a)Chief Secretary, Government of State of
and Management Commistee (Name) - Chairperson, ex-officio;

| (b) Principal Sccretary, Department of Finance, Government of State of
(Name)
- Member, ex-officio;

(c) Principal Secretary, Department of Urban Development and Housing,
Government of (Name)

- Member, cx-officio;

F (d Principal Secretary, Department of Environment and Forests,
: Government of State of

(Name) - Member, ex-officio
(ejPrincipal Secretary, Department of Water Resources, Government of
State of

(Name) - Member, ex-officio;

(f) Principal Secretary, Department of Public Health Engineering,
Government of State of

{Name) - Member, ex-officto

(g) Chairman, {(Name) State Pollution
Control Board - Member, ex-officio;

(hChief Executive Officer of executing agency in the State of (Name)
- Member, ex-officio; ’

! (i)Principal Chief Conservator of Forests,
| Government of State of (Name) — Member, ex-officio;

{j) not more than five experts from relevant fields to be nominated by the
Government of

(Name) - Members

[F. No. Estt-01/2016-17/111/NMCG]
SANIJAY KUNDU, It. Secy.

Uploaded by Die, of Printing at. Government of India Press, Ring Road, Mayapuri, New Delhi-110064
and Published by the Controller of Publications, Delhi-110054.

* Digitally signed by HARINDRA
HARINDRA f;ﬁ,;bg,\',,:;s‘g" '
ate: 2015.10.08 120130
KUMAR 5 aos ‘
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: fiaré g FN UG HIHr1-04
E 10 NGTI25-27-Ri0-4-8(RT(NGT)/2022-CN-1832864
T yoEm RAmo6EE. 2008

1, MW G |/,
o U AHA |
Tt TR AT, |
FUWM FATE TAHER # gHiT 7 ¥ gdu # AT, WEA-433/2022 WA THE
ﬁamﬁzmsouoammﬁmm.mﬁma@m-esmmaa;cra

HEm-EITRT /1147499 /38-6099(99)/ 8572024, BmiE 10.06.2025 &1 Heed oy @ HeH ) -
7O B P A Gl

2. e, aEOHGE & gata ad FHaa & 3.0 WEA-433/2022 WA TEK iz @8 R C
ITE 3oWe @ ¥eq F Ao WPTW TR wRyao, % feeh Rt aRd Aty Reaiw 15.06.2025 H
mmuﬁmmmmﬂmmmommmxmm:m
“ (15042025 & feg W68 s fveeraa & ' .
:'l K(k" 6. . Tuc Priocipal Secretary, Irigation and Water Resources Department, Uttar Pradesh 15
SW /8 . directed to file additional response giving coxﬁpleu: details regarding determination of flood

oY
| u i\ ‘j plain zone of river Suav, identification of encroachments o the same and salso remedial ‘ )a
b‘ J bq! Suav,

mensures taken for rejuvenation of river
Additional responses be filed at least one day before 09.07.2025 and the case be listed on

09.07.2025 tn cnse additfonal responses are not so fited.
9. List on 16.07.2025 for furthier consideration.
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20. Censtitution and Composition of Specified State Ganga Rejuvenation, Protection and
Management Committees as autharities- With effect from the date of commencement of
this Order, these shall be constituted, in each State as specified in paragraph 2, an
authority to be called the State Ganga Rejuvenation, Protection and Management
Committee, which shali consist of a Chairperson and other members as specified in the
Schedule to exercise powers and discharge functions as specified in this Order and the Act.

53. Constitution of District Ganga Protection Committees.- {1) The Central Government
shall immediately after the commencement of this Order, in consultation with concerned
State Ganga Committee, by notification constitute, in every specified District abutting River
Ganga aridl its tributaries in the States mentioned in paragraph 2, the "District Ganga
Committees” for the prevention, control and abatement of envirenmental pollution in the
River Ganga. )

{(2) The. District Collector shall be the Chairperson of the District Ganga Committee and
the Divislonal Forest Officer shall be the Convener of the District Ga nga Committee.

24. Powers, duties and functions of State Ganga Committees.~ (1} Every State Ganga

Committee shall, subject to the provisions of the Act and fules made or directions issued .
thereunder; have the power to take all such measures, including those in paragraphs 6, 7

and 8, as it deems necessary or expedient for effective abatement of pollutien .and
conservation of the River Ganga and for implementing the decisions or dlrectlons of the _—
National Ganga Council and National Mission for Clean Ganga.

(2) The State Ganga Committee shall implement various programmes and prajects of the
National Ganga Council and Natlonal Mission for Clean Ga nga.
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‘H'W-SOOIZ5-27-ﬁ0-4-8(ﬂ3)(NGT)12022-CN-1832864
e

@ T,

wgw wha,

AT WA WHA

aar &,
Safowd,

fifard T o HEUS HFHA-04 aEs:: BeA®:30-06-2025
Rya- .U, §EE-433/2022 TRAN GHE fiig TAR T HG 3odo T I & Fe TH
f o, 7% Red @rw wRe e B 15.04.2025 ¥ Fequaa # 1
AR,
fremes .0, HEW-433/2022 WA UHIE i T RE HE Jode ¥ IHed
# Fmo TP A Hawor, 7§ e W aift w2er RAi® 15.04.2025 @ 38 WY
A ofg R @ Sw @A IEEET-04 % Uy wewW-10 NGT/25-27-Fd0-4-
8(RZ)(NGT)/2022-CN-1832864 w2 6 3t 2025 (Wfd ®aFA) @ PAW Toew AEU
mﬁmmaﬁlwmﬁmowﬂgﬂamm aftg Feu f@aiF 15.04.2025
awﬁ'm;ziw-s,saeamaa%:-
6. The Principal Secretary, Irrigation and Water Resources
Department, Uttar Pradesh is directed to file additional response
giving complete details regarding determination of flood plain zone
of river Suav, identification of encroachments on the same and also
remedial measures taken for rejuvenation of river Suav.
8. Additional responses be filed at least one day before
09.07.2025 and the case be listed on 09.07..2025 in case additional

responses are not so filed.
9. List on 16.07.2025 for further consideration.
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STz TR & gHia T & g (remedial measures taken for rejuvenation) &
mﬁmﬁmmﬁ:ﬁmwawﬁmmﬂmmwwﬁl
Digitally sigF&d by
RAMA KANT VERMA
Date: 30-06-2025
17:53:09 ( —
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